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 इस  से  यूनिट  ईस्ट  फो  यह  लाभ  होगा  कि  जित

 प्रकार  से  लोग  वापस  बेचना  प्रारम्भ  कर  रहे
 थे,  उसे  पर  प्रतिबन्ध  लगेगा  इस  से  री-सेल

 बढ़ेगी-लेकिन  मैं  मही  समझता  हूं  कि  इस  से  किसी
 प्रकार  की  सेल  बढ़ेगी  मैं  जानना  चाहूँगा  कि

 जुलाई  से  लेकर,  जब  से  कि  लाभाश  पर  प्रति-
 बन्ध  प्रतिपादित  किया  है,  तब  से  लेकर  आज
 तक  जो  यूनिक्स  वापस  रि-सेल  हुए  है-उन
 की  संख्या  कितनी  है  शरीर  इस  अवधि  में  कितने
 बिके  है-यदि  दोनो  को  आप  सामने  रखेंगे  तो
 बाप  को  पता  चलेगा  कि  यूनिट  ट्रस्ट  की  स्थिति
 क्या  है?

 इस  सब  बातो  को  ध्यान  मे  रखते  हुए  मै  यही
 निवेदन  करना  चाहता  हु  कि  श्राप  इस  प्रकार
 की  कार्यवाही  करे  जिस  से  जाया  में  विश्वास
 पैदा  हो  |  यह  फाइनैंशल  इस्टीचूगन  है,  अगर
 इस  मे  किसी  प्रकार  की  विद्वत  कराती  है

 खराबी  पैदा  होती  है  और  यह  किसी  प्रकार
 की  क्राइवेज्ञ  फेस  करता  है  तो  इससे  यह  संस्था
 बडी  का  नाई  में  पड  जायेगी  और  श्राप  ने

 ऐसे  क्राइसेज़  के  आते  को  सम्भावना  व्यक्त
 भी  की  है।

 एक  बात  की  शोर  मैं  माननीय  मंत्री  जी
 का  ध्यान  इस  समय  विशेष  रूप  से  आकर्षित
 करना  चाहता  हु  ।  जैसा  आप ने  प्रारम्भ  में  कहा
 था  कि  छोटे  छोटे  यूनिट  धारक  है  उन  को  कराए
 झ्राश्वस्त  करने  का  प्रयत्न  करेंगे-मै  जानना

 चाहता  हु-क्या  कप  उन  के  डिविडेंड  में  कोई
 बृद्धि  करते  जा  रहें  है  या  नही  ?  बैंको  मे  आज
 ब्याज  की  सीमा  बढी  है।  जो  यूनिट  परचेज
 करनेवाले  लोग  हैं  यदि  उनको  बैंको  में  ज्यादा
 ब्याज  मि तरे णा  तो  कोई  भो  साढ़े  पाठ  प्रतिशत
 पर  पता  पया  यूनिटों  में  लगाना  पसन्द  नहीं
 करेगा।  बहू  फिक्स्ड  डिपाजिट  में  बैंको  से

 L393  परसेंट  पर  देगा  या  लम्बी  अवधि  क ेलिए
 दूसरे  बैंको  मे जायगा  तो  उसे  is  परसेट  भी
 मिल  सकता  है  फिर  बाप  के  यहा  यूनिट्स  में
 पैसा  लगाने  का  उसे  क्या  लाभ  है।  मैं  चाहता
 हूँ  कि  श्राप हम  पर  पुनर्विचार  करे।
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 ग्रुप  2  हुजार  की  जो  छूट  दाहे-

 सभापति  महिला,  बर्मी  मुझे  इस  पर

 थोड़ा  और  बोलना  है।

 MR  DEPUTY  SPEAKER:  The  hon.
 Member  may  continue  on  Monday.

 45.28  hrs

 COMMITTEE  ON  PRIVATE  MEM-
 BERS'  BILLS  AND  RESOLUTIONS

 Firty-sEcOND  REPORT

 MR  DEPUTY  SPEAKER  We  now
 take  up  the  Private  Members’  Bual-
 ness  There  is  a  motion  to  be  moved
 by  Shn  8  P  Bhattacharyya

 SHRI  S  P  BHATTACHARYYA
 (Uluberia)  4  beg  to  move

 ‘That  this  House  do  agree  with
 the  Fifty-second  Report  of  the  Com.
 mittee  on  Private  Members’  Bills  and
 Resolutions  presented  to  the  House
 on  the  i3th  March,  1975."

 MR  DEPUTY  SPEAKER  The  ques-
 tion  {s

 “That  this  House  do  agree  with
 the  Fifty-second  Report  of  the  Com-
 mittee  on  Private  Members  Bills
 and  Resolutions  presentei  to  the
 House  on  the  {3th  March,  1975"

 The  motion  was  adopted

 5.29  hrs

 RESOLUTION  RE  GROWIrH  OF
 FASCISM  IN  THE  COUNTRY-  contd.

 MR  DEPUTY  SPEAKER  We  7७-
 sume  further  discussion  of  the  Rego-
 lution  moved  by  Shri  Shyamnandah
 Mishra  He  was  on  his  legs  On  the
 last  occasion,  he  had  taken  45  minutes
 He  should  really  conclude  now.

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai):  Unfortunately,  it  happen.
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 ed  to  be  the  Budget  day  and  every-
 body’s  mind  was  on  the  Budget  and
 not  on  the  Resolution  It  is  a  very
 important  Resolution  I  crave  your
 indulgence  for  giving  me  a  little  more
 time  than  stipulated
 35.30  hrs
 [Suri  IsHaque  SAMBHALI  in  the  Chair]

 Sir,  I  was  submitting  the  other  day
 now  conditions  are  being  created  by
 the  ruling  Party  in  which  dialectics  of
 fascism  may  begin  to  work  And  un
 less  the  public  opinion  is  fully  alert
 and  vigilant,  the  dangerous  drift  to-
 wards  the  precipice  may  become  irre-
 versible  and  a  point  of  no  return  will
 have  been  reached  sooner  than  we
 imagine

 In  this  connection  I  have  emphasiz-
 ed  how  the  personal  rule

 staat  साबितो  दयाल  (आला)
 सभापति  जी,  माननीय  मिश्रा  जो,  जो  कि  इस
 प्रस्ताव  के  मूवी  है  प्रिसले  तीन  सेशन्स  से  बोल

 रहे  है।  मानसून  सेशन  मे  शुरुआत  की  थी  और
 न  मालूम  शब  तक  कितनी  देर  बाल  चुके  है।
 मैं  जानना  चाहती  ह  कि  दूसरे  वक्ताओं  को  कब्
 समय  मिलेगा  ओर  कितने  दिन  में  मिलेगा

 SHRI  NARSINGH  NARAIN  PAN-
 DEY  (Gorakhpur)  Forty  five  minutes
 have  already  been  taken  by  the  mo
 ver  of  fhe  resolution,  as  the  Speaker
 had  announced  here  in  fhe  House  I
 want  to  know  how  mutch  more  time
 he  will  take  beciuse  thas  is  an  im
 portant  resoluf  on  and  evervhody  from
 this  side  and  that  side  wants  fo  parti
 cipate  There  should  a  tame  Lmit

 सभापति  महोदय  :  मे  झप,  की  जानकारी
 के  लिये  यह  अर्ज  कर  द्  कि  माननीया  सावधानी
 श्याम  ने  बडी  प्रिया  बात  उठायी  है  जिस  की
 वजह  से  मुझ  को  क्लीयर  करने  का  मौका  मिला  ।
 ढ़ाई  घटे  इस  के  वास्ते  रखे  गये  है।  यह  सही
 है  कि  माननीय  मिश्रा  जी  45  मिनट  तक  बोल

 चुके  है  शौर  मै  उम्मीद  करता  हू  कि  भ्रमर
 उत  को  डिस्टर्ब  न  किया  जाता  तो  वह  खत्म
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 ही  कर  रहें  होते  |  डिप्टी  स्पीकर  साहब  ने  भी
 उन  से  कहा  है  सौर  मै  भी  उम्मीद  करता  हू
 कि  बह  खुद  ही  महसूस  करेंगे  आर  मिश्रा  जी
 सीनियर  पालियामेटेरियन  हैं  बह  अच्छी  तरह
 से  जानते  है  कि  किसी  के  साथ  नाइंसाफी  नही
 होनी  चाहिये।  45  मिनट  वह  बोल  चूके  है।
 अब  पौने  दो  घटे  बाकी  है  ।  इस  के  बाद  मैं  हाउस
 के  हाथ  में  हु  या  जो  भी  चेयरमेन  होगा  बह
 हाउस  के  हाथ  में  होगा।  जैसा  आप  चाहेगे
 वह  होगा।

 THE  MINISTER  OF  WORES  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K  RAGHU  RA
 MAIAH)  We  can  decide  now,  so  that
 there  will  be  no  doubt  I  would  sug-
 gest  that  we  may  extend  the  time  by
 another  hour  That  35  the  unanimous
 view  of  the  Ilouse

 सभापति  महोदय  :  मैं  यह  समझ  कि  हाउस
 इस  राय  का  है  कि  i  घटा  टाइम  इस  रिसोल्यूट-
 शन  वा  अ््रोर  बढ़ा  दिया  जाय  |

 श्री  रामावतार  शास्त्री  (पटना)  एक
 घटा  टाइम  बढ़ा  दिया,  ता  क्या  इस  का  मतलब
 यह  है  कि  हम  आज  6  बजे  की  जगह  7  बजे
 तक  बठेगे  ?

 श्री  शयासनन्दन  मिथि  दूसरे  दिन  जैसा
 कि  माननीय  इन्द्रजीत  गीत  ने  कहा  था।

 सभापति  महोदय  माननीय  शास्त्री  जी
 ने  पोस्ट  भज  किया  1:  कि  घटा  जो  बढ़ाया
 गया  है  इस  का  टाइम  तो  क्या  राज  ही  6  बजे
 के  बाद  बैठना  पड़ेगा  या  आइन्दा  के  लिये  यह
 समय  बढ़ाया  गया है ?

 SHRI  K  RAGHU  RAMAIAH.  One
 hour  and  forty-five  minutes  are  left
 out  now  So,  with  the  extension  of
 the  time,  it  goes  automatically  to  the
 next  day
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 att  इ्यामनग्दत  मिज :  चेयरमैन  साहब,
 पेरे,बषत  में  इस  को  नहीं  दर्ज  किया  जाय  तो  मैं

 कह  दूं  कि  माननीय  सदस्या  ने  जो  कहा  वह  सही
 नहीं  है  |  मैंने  कई  बार  इस  के  लिये  वक्त  नही
 लिपा  है  7  छिनी  बार  ही  मैं  ने  कुछ  वक्त  लिया
 था,  जब  कि  बद किस्मतों  से  बजट  के  दिन  यह
 िव्ोल्पू तन  जरावा  था

 SHRI  VIKRAM  MAHAJAN  (Kang-
 ra):  We  should  rise  today  by  6  O’clock.

 SHRI  SHYAMNANDAN  MISHRA:
 It  is  going  to  be  carried  over  to  the
 next  day.

 SHRI  8.  V.  NAIK  (Kanara):  Is  it
 the  pleasure  of  the  House?  Is  it  the
 ruling  of  the  Chair  that  it  is  going  to
 be  carried  over  to  the  next  day”

 MR.  CHAIRMAN:  Yes.

 Shri  Shymnandan  Mishra,

 SHRI  SHYAMNANDAN  MISHRA:  ]
 had  submitted  the  other  day,  and  J
 would  like  it  to  be  inscribed  in  the
 minds  of  the  hon.  members,  that  now
 the  personal  rule  of  the  supreme  lea-
 der  is  absolute,  and  the  institutional
 decline  is  total.  That  is  the  main
 thesis  on  which  I  am  buflding  the
 whole  fabnc  of  my  ideas.

 Now,  what  do  we  find  since  1969?
 There  has  been  a  series  of  acts  to  seek
 and  grab  more  and  more  powers,
 powers  which  have  not  been  used  for
 social  change  or  transformation,
 powers  which  have  not  been  used  for
 the  country’s  economic  development  or
 economic  change,  but  powers  which
 have  been  used  for  the  aggrandize-
 ment  of  the  Party,  powers  which  have
 been  used  for  establishing  the  supre-
 macy  of  the  supreme  leader.  This  js
 precisely  what  happened  in  other
 countries  where  fascism  took  its  birth.
 All  these  leaders  of  the  potential  fas.
 eist  parties  grabbed  more  and  more
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 powers  only  to  destroy  the  system,  to
 destroy  democracy  and  to  establish
 their  personal  rule  or  the  fascist  re-
 gime  in  those  countries.  That  was
 what  happened  with  Hitler,  that  was
 what  happened  with  Mussolini,  atid
 that  is  what  is  going  to  happen  with
 Mrs.  Indira  Gandhi  as  the  leader  of
 the  ruling  party  constituted  (as  it  isd
 today.

 Mr.  Chairman,  to  recapitulate,  I
 would  like  to  recall  to  the  minds  of
 the  hon.  members  that,  since  1969,  this
 ruling  Party  has  heen  grabbing  moré
 powers.

 It  first  thought  that  the  party  came
 in  its  way  and  so  the  party  was  spht
 in  1969.

 Then  it  came  to  the  conclusion  under
 the  leadership  of  the  great  Prime  Min-
 ister  that  Parliament  was  coming  in
 its  way.  So,  Parliament  was  dissolv-
 ed  in  970.  Then  in  397

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  हज  H.  MOHSIN).  He  has  already
 made  all  these  points.

 SHRI  SHYAMNANDAN  MISHRA:  I
 said,  I  was  recapitulating.  Mr.  Moh-
 sin,  व.  is  my  pleasure  to  go  about  in
 the  manner  in  which  I  like.  Why  are
 you  smarting  like  this?  In  i970,  they
 dissolveq  the  Parliament,

 They  sought  a  massive  mandate  in
 97  and  by  hook  or  by  crook  they  got
 the  massive  mandate.  But  I  ask  them,
 to  what  use  they  have  put  this  mas.
 Sive  mandate.  Now,  the  blessed  Pre-
 sident  of  the  ruling  Party,  Mr.  Bo-
 rooah,  says  that,  during  the  next  elec-
 tions,  they  will  seek  the  mandate  for
 socialism.  All  the  time,  Mr.  Chairman.
 we  had  been  told  that  they  had  al-
 ready  got  the  mandate  for  socialism.
 But  now  they  openly  declare  that  they
 have  not  got  the  mandate  for  social-
 ism;  it  is  only  during  the  course  of  the
 next  General  Elections  that  they  will
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 seek  the  mandate  for  socialism.  How
 Jong  are  you  going  to  peguile  this
 country?  How  long  ate  you  going  to
 fool  the  people,  the  vast  masses,  of
 this  country?

 They  got  the  massive  mandate  in
 i97.  This  mandate  was  repeated  in
 i972.  And  may  I  say  that  it  is  only
 under  the  present  leadership  that  they
 could  raise  some  of  the  cries  as  they
 did  during  the  elections  in  19727
 Bangladesh  was  not  their  achievement.

 May  I  say  and  warn  the  country  and
 its  leaders  that  again  they  have  been
 raising  the  cries  of  the  threats  from
 Pakistan?  I  ask  this  hon.  House  to
 consider  whether  this  country  which
 has  got  600  million  people  has  to  per-
 petually  fear  threats  from  a  country
 which  has  hardly  60  million  people?
 Does  it  go  to  the  credit  of  this  great
 country  of  600  million  people  to  say
 that  Pakistan  still  constitutes  a  great
 threat  to  this  country’?  How  is  it  that
 thig  country  of  600  mullion  people  is
 constantly  shaking  in  its  shoes  that
 there  might  be  a  threat  of  war  from
 Pakistan?  May  I  say  that  any  war
 that  you  might  have  cannot  be  so  suc-
 cessfully  and  unitedly  fought  under
 this  leadership  as  we  did  last  time  be-
 cause  they  used  this  victory  for  their
 party  purposes.  This  is  not  the  way
 in  which  a  party  which  is  ruling  the
 country  should  exploit  the  victory.
 However,  in  1972,  they  again  took  the
 massive  mandate  during  the  course  of
 the  elections  to  the  various  Assemblies.

 Then  they  thought  that  the  funda-
 mental  rights  came  in  their  way  and
 they  did  not  hesitate  even  to  acquire
 powers  to  cut  the  fundamental  rights
 of  the  religious,  cultural  and  the  lin-
 guistic  minorities  There  are  some
 hon.  friends  belonging  to  the  religious
 and  cultural  minorities  on  the  other
 side,  who  would  nevertheless  go  and
 tell  the  people  that  it  is  the  oppo-
 sition  which  is  creating  conditions  in
 which  the  minority  might  not  feel  safe,
 and  that  it  is  the  opposition  parties
 which  are  taking  away  the  fundamen-
 tal  rights  of  the  religious  and  the  lin-
 gulstic  and  the  cultural  minorities.
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 But  the  fact  of  the  matter  is  that  it
 is  the  opposition  which  mainly  came
 up  with  an  amendment  fo  the  effect
 that  at  least  the  fundamental  rights  of
 the  minorities  should  be  insulated  fom
 amendments.  It  is  the  ruling  party
 which  came  in  the  way  of  acceptance
 of  that  amendment.

 MR.  CHAIRMAN:  Please
 now.

 conclude

 SHRI  SHYAMNANDAN  MISHRA:
 I  will  have  40  go  on  and  take  much
 longer.  It  has  been  postponed  from
 one  session  to  another.  Please  allow
 me  some  more  time.  I  will  not  take
 a  minute  during  the  course  of  the
 reply.  (Interruptions)

 सभापति  महोदय  :  श्राप  उस  रोज  45
 मिनट  ले  चुके  थे।  शब  श्राप  दस  मिनट  ले  चुके

 है  1  श्राप  दो  मिनट  और  ले  लें  और  समाप्त  करें  t

 श्री  श्याम नन् दम  मिश्र  छोड  दीजिये।  मैं
 दो  मिनट  में  खत्म  नही  कर  सकता  हूं  ।

 श्री  इज़्ज़त  गुप्त  (अलीपुर):
 माइनॉरिटी  कम्युनिटी  को  कौन  दबाता  है,
 शाप  देख  ही  रहे  है।

 SHRI  5.  M.  BANERJEE  (Kanpur):
 On  this  resolution,  Shri  Misfifa  has
 already  spoken  and  he  is  continuing
 his  speech.  He  makes  good  points,  but,
 Sir,  he  is  particularly  worried  against
 the  growth  of  fascism  in  the  country.
 Sir,  the  manner  in  whicn“he  has  be-
 haved  with  you  reminds  us  of  fascism.

 मैं  प्रस्ताव  करता  हूं  कि  इनको  श्रद्धा
 घंटा  दे  दिया  जाए,  हमें  कोई  एतराज  नहीं  है  q
 हम  इनके  भाषण  को  सकेंगे,  हम  इनको  'डिस्टर्ब
 नही  करेंगे  ।  गुस्सा  इन  को  इस  बात  पर  है  कि
 इनकी  पार्टी  के  लोग  इधर  उधर  चले  जा  रहे
 हैं  और  ये  इसका  गुस्सा  हमारे  ऊपर  निकाल
 रहें  हैं।  हमारा  इसमें  कोई  कसूर  नहीं  है  t
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 tt  dr  भट्टाचार्य  (सीलमपुर):
 इन्होंने  कहा  है  कि  जबाब  देने  के  लिए  ये  समय

 नहीं  लेगें  और  चाभी  इसको  समय  वह  भी  दे
 दिया  जाएं।  इसमें  कोई  आपत्ति  की  बात  नहीं
 होनी  चाहिये  ’

 सभापति  सहोदर  :  प्रभी  एम  एम  बनर्जी

 साहब  ने  -वारंट  श्राफ  भ्राडेर  रेज़  किया  है  बहू
 मैं  समझता  हुं  कि  चेयर  की  किंग  के  सिलसिले
 में  है।  उन्होंने  जो  बात  कही  है  उस  पर  गौर
 करता  होगा।  इस  तान  ग्राफिकल  रेजोल्यूशन
 के  लिए  ढ़ाई  घंटे  रखे  गए  थे  ।  फिर  एक  घंटा
 शौर  बढ़ा  दिवा  गया  और  साढ़े  टीन  घ॑  कर
 दिए  गए।  श्री  वह  और  कितना  वक्त  लेना

 चाहें  इसको  मैं  उन्हीं  की  राय  पर  छोड़ता  हू  t

 श्री  द्यामनस्वन  मिशन:  कुछ  नहीं  लगा.
 सभापति  महोदय  :  यह  एक  इृम्पाटेंट  रेजो-

 ट्यूशन  है  कौर  इस  पर  दूसरी  पार्टीज़  भी  बोलता
 चाहती  है।

 शो  इयामनस्वन  मिश्र :  यह  पिछले  तीन
 चार सेशंज  से  चला  आ  रहा  है  ।  मुसीबत  यह  है
 कि  कमी  तो  गवर्नमेंट  बिजनेस  ने  वक्त  ले  लिया
 और  यह  रेजोल्यूशन  पी  9  चला  गया  और  कभी
 कोई  दूसरी  बात  हो  गई।

 सभापति  महोदय:  राज  गवर्नमेंट  विजिनेस
 ने  एक  मिनट  ज्यादा  नहीं  लिया।

 श्री  दयानन्द  मिश्र  :  जब  मैं  बोलता  हू
 तो  कितनी  ही  इंटरचेंज  होती  हैं।

 सभापति  महोदय  :  उतना  समय  मैंने  अलग
 कर  दिया  है।  आप  नौ  मिनट  बोल  चुके
 थे  तब  मैंने  घंटी  बजाई।  इसका  ब  फैसला
 मैं  हाउस  पर  और  मिश्र  जी  पर  छोड़ता  हुं।
 साढ़े  तीन  घंटे  में  से  45  मिनट  वह  ले  चुके  है।
 कितना  और  लेना  चाहते  हैं  इसको  मैं  उसकी
 कोर्स  पर  छोड़ता  हूं।  साढ़े  तीन  घंटे  में  से  दो
 चंदे  यह  लेना  चाहते  हैं  कौर  उनकी  कर्म  ऐसा
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 करने  के  लिए  एलान  करती  है  तो  मैं  प्राकार  दे
 देता  हूं।

 Bro  कलास  (बम्बई  दक्षिण):  आपने

 मुझे  जो  पांच  मिनट  दिए  है  वे  मैं  मिश्र  जी
 को  देता  ह।

 शी  राम  सहाय  पांडे.  (राजनंदगांव)  :
 मिश्र  जी  पैट्रन  हाल  में  एक  घंटा  या  आधा  घंटा
 बोलना  चाहें  तो  हम  शान्ति  से  उनको  सुनने  के

 लिए  तैयार  हैं।

 एक  माननीय  सदस्य,  इनको  शिकायत  यह
 हैकि जो  45  मिनट  ये  बोले  उसका  एक  शब्द
 भी  अखबारों  में  नहीं  छपा।

 सभापति  महोदय  :  आज  भी  क्या  गांरटी

 है  कि  सब  छप  जाएगा।  आज  भी  फाइनेंस  मिति-
 स्टर  की  सिलाई  हुई  है।

 शी  ह्यासनम्दत  मिशन :  उसको  बात  नहीं

 है  a  इनका  रेडियों  इतना  फासिस्ट  है  कि  फा-
 सितम  के  खिलाफ  यह  रेजोल्यूशन  था  लेकिन
 उसने  इसका  एक  लफ्ज़  भी  प्रसारित

 नही  किया  ।  आप  प्रेस  की  बात  क्यों  कहते
 हैं  ?

 ह । (  कलास
 लिखा  क्या  ?

 सच लाइट  ने  कुछ

 SHRI  SHYAMNANDAN'  MISHRA;
 In  January,  973  they  thought  that
 judiciary  came  in  the  way.  So,  judi-
 ciary  was  cut  down  to  size  and  the
 threat  of  suppression  was  held  out.
 Even  now  the  sword  of  Democles  hangs
 ever  the  judiciary  and  judiciary  is
 asked  to  behave.

 Then  fault  was  found  with  bureau-
 cracy  and  bureaucracy  was  asked  to
 get  committed.  Commitment  to  whom?
 To  the  ruling  party  and  the  supreme
 leader  and  not  to  any  other.

 This  party  now  tells  the  country  in
 so  many  words,  although  they  might
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 not  have  spelt  it  out  for  public  rela-
 tions  reasons,  that  they  cannot  run
 the  country  except  on  the  basis  of
 emergency  powers.  They  are  not  run-
 ning  the  country  with  the  help  of  nor-
 mal  laws.  They  are  running  the  coun-
 try  with  the  help  of  emergency  pow-
 ers—DIR,  MISA  ana  so  on.  The  coun-
 try  which  had  taken  away  even  the
 right  to  go  to  the  court,  the  country
 which  is  being  run  on  the  basis  of  the
 abnormal  powers  can  be  said  to  be  a
 close  cousin  to  fascism.  It  has  been
 my  submission  right  from  the  begin-
 ning  that  the  conditions  have  not  al-
 ready  matured  but  they  might  mature
 to  take  the  country  towards  fascism.
 This  point  will  have  to  be  borne  in
 mind.

 In  a  sense,  the  60  million  people
 in  Bihar  are  behind  barricade;  the
 people  cannot  be  permitted  to  go  to
 their  State  capital,  You  will  find  an
 armed  guard  which  stops  you  almost
 at  every  place  and  you  are  kept  under
 close  surveilliance.  There  the  right
 of  peaceful  protest  has  been  denied.
 Many  hon.  leaders  of  the  country
 cannot  be  allowed  to  visit  Bihar.  Is
 it  the  system  of  which  we  can  feel
 proud?  Have  we  not  got  the  right
 of  free  movement,  the  right  to  enter
 any  part  of  the  country?  So  what
 is  that  we  find  normal  laws  are  not
 operating  in  the  country  largely  and
 the  emergency  laws  have  been  in
 vogue,  although  there  has  been  ter-
 mination  of  hostilities  with  Pakistan.
 Thhe  hon.  Prime  Minister  told  the
 foreign  Press  Association  about  a
 year  back  that  there  was  no  war
 emergency  but  only  an  economic
 emergency  in  the  country.  One  does
 not  know,  then,  why  is  emergency
 being  continued  in  the  country;  if
 there  is  economic  emergency,  it  can-
 not  be  continued  under  Article  352.
 There  is  no  such  concept  as  ‘economic
 emergency’  in  our  _  constitution.
 There  is  the  concept  of  ‘financial  em-
 ergency’  and  for  that  proclamation
 will  have  to  be  made  under  Article
 360.  So,  emergency  is  being  continu-
 ed  without  any  justification  or  reason.
 And  can  you  feel  superior  to  Pakis-

 MARCH  Mu,  976  Fascism  (Rest.  428

 tan  by  ¢ontinuing  emergency?  We
 regret  that  you  have  put  yourself  on
 the  same  footing  as  Pakistan.  Now
 the  entire  sub-continent  including
 Bangladesh  is  under  an  emergency.
 This  is  not  the  freedom  for  which
 we  had  struggled  and  the  system—
 democratic  system—for  which  we
 aspired.

 The  political  opponents  are  put
 behpind  the  prison  on  the  flimsiest  of
 ground  and  there  are  thousands  of
 political  prisoners  under  MISA,  What
 explanation  can  you  give  for  this?
 A  firm  assurance  was  given  on  the
 floor  of  the  House  that  no  political
 worker  shall  be  arrested  under  MISA
 and  no  political  movement  would  be
 sought  to  be  suppressed  with  the
 powers  that  have  been  acquired  under
 MISA.  But  this  is  what  is  being  done
 in  this  country,

 You  will  find  here  all  the  checks
 and  balanceg  eroded  and  that  is  main-
 ly  because  the  ruling  party  is  inter-
 ested  in  seeing  that  these  checks  and
 balances  do  not  operate  effectively.
 But  if  these  checks  and  balances  do
 not  operate  in  a  democracy,  then  de-
 mocracy  cannot  run  on  healthy  lines.

 The  first  check  is  the  check  of  Par-
 liament.  Does  this  check  operate  in
 the  country?  It  is  by  sheer  physical
 force  of  majority  that  they  want  to
 run  Parliament.

 In  England  any  Member  can  say  to
 Mr,  Wilson,  the  Prime  Minister;  Mr.
 Prime  Minister,  your  particular  Min-
 ister  ig  corrupt,  and  Mr.  Wilson  would
 not  demand  a  majority  to  decide  whe-
 ther  he  is  corrupt  or  not  corrupt.  He
 will  only  be  guided  by  the  genuine-
 ness  of  the  charge,  the  correctness  of
 the  charge  and  all  that;  he  will  not
 go  by  majority  at  all.  In  thie  House,
 however,  murder  is  decided  by  majo-
 rity.  You  have  reduced  parliamen-
 tary  check  to  nullity.  You  rule  by
 brute  force.  Unless  you  develop  the
 concept  of  running  the  country  on  the
 basis  of  a  consensus  or  a  near-con-
 sensus,  you  cannot  take  to  democratic
 functioning  properly,  Parliament  is
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 now,  because  of  this  brute-majority
 not  proving  effective  in  true  sense.

 SHRI  R,  S.  PANDEY:  It  is  a  very
 irresponsible  opposition  which  we
 have.  Whenever  you  make  a  charge,
 you  must  understand  what  you  are
 doing,  you  must  undertake  the  res-
 ponsibility  to  prove  the  charge  you
 are  making,  You  must  take  this
 responsibility  to  prove  that  also.
 Simply  making  a  charge  is  not  fair.

 SHRI  SHYAMNANDAN  MISHRA:
 What  I  say  is  that  they  rule  only  by
 force  of  the  majority.  They  ignore
 allegations  made  by  opposition,  In
 the  United  Kingdom,  a  Prime  Minister
 can  be  taken  aside  by  another  Mem-
 ber  of  the  Cabinet  and  told  “this  is
 not  done,  this  is  not  in  the  interest  of
 the  country.”  And  the  Prime  Minis-
 ter  will  have  to  held  his  voice.  Can  \
 you  cite  any  single  instance  of  any
 single  hon  Member  sitting  on  the
 bonches  oppusite  taking  the  Prime
 Minister  aside  and  telling  “Madam
 Prime  Minister,  this  is  not  done,  this
 is  not  in  the  interest  of  the  country.”
 Leaders  of  yesterday  are  now  simply
 yes-men  of  today.  Therefore,  Parlia-
 mentary  check  does  not  work;  also
 the  party  check  does  not  work.  This
 ig  the  position  today.

 Have  you  not  seen  the  Assemblies
 meeting  only  for  5  days  for  a  session?
 Do  you  know  that  the  Speaker  of  the
 Haryana  Assembly  had  written  to  the
 Prime  Minister  sometime  back  how
 the  Haryana  legislature  had  been  re-
 duced  to  a  mere  farce?  I  do  not  want
 to  comment  on  the  way  in  which  a
 particular  mernber  of  that  Assembly
 was  expelled  from  the  membership.
 This  whole  business  of  expulsion  of  a
 member  was  finished  within  half  an
 hour!  Thai  is  the  way  in  which  you
 see  the  legislatures  are  functioning,
 It  may  be  a  very  commendable  way:
 I  do  not  want  to  comment;  but  this  is
 only  for  your  consideration,  whether
 sich  an  institution  can  he  en  effective
 check,
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 Another  trend  of  a  fascistic  or  poten-.
 tially  fascist  regimen  is  that  it  speaks
 of  the  language  of  socialism  but  it  acts
 in  the  interest  of  capitalism  and  in
 collusion  with  big  business.  This  is
 what  happens  in  this  country.  More
 and  more  people  are  coming  below
 poverty  line.  60  per  cent  are  below
 poverty-line  now.  This  was  only  40
 per  cent  some  years  ago.  Now  it
 would  have  gone  up  to  about  67  per
 cent  as  an  hon’ble  Members  says.  I
 ask  you:  Is  there  nobody  answerable
 to  the  country?  Why  should  the  peo-
 ple  be  pushed  behind  the  poverty  line
 like  this?  Will  this  not  lead  to  disas-
 trous  results?

 6.00  hrs.

 Hon’ble  Members  opposite  would
 ask  the  country  to  believe  that  we  are
 making  a  forward  march  to  socialism.
 But,  who  is  going  to  believe  that?  So
 many  people  are  being  immiserated.
 Never  had  income  distribution  been
 so  skewed  in  this  country.  Let  the
 hon  House  realise  that  income  dis-
 parity  has  been  increasing  at  the  rate
 of  40  per  cent  a  year.  I  ask  them  to
 tell  us  whether,  this  economic  dis-
 parity  had  ever  increased  at  this  rapid
 pace  earlier  before  1969?  Why  is  this
 economic  dispartity  increasing  at  the
 rate  of  40  per  cent?  If  the  price  rise
 has  been  increasing  at  the  rate  of  27
 to  30  per  cent  and  if  the  big  business
 has  been  incrcasing  their  assets  by  0
 per  cent,  then  it  is  obvious  that  the
 economic  dispurity  has  been  inereas-
 ing  at  the  rate  of  40  per  cent.  It
 cannot  also  be  denied  that  the  big
 business  had  never  had  it  so.  good.
 They  are  being  enabled  to  augment
 their  blackmoney  power  on  which  the
 ruling  party  can  freely  and  generous-
 ly  drawn  upon,

 The  industrial  licensing  policy  has
 been  changed.  And  we  are  now  ap~
 proximating  the  conditions  of  free
 market  economy.  I  ask  you:  have
 you  not  hrought  about  greater  relxa-
 tion  in  the  method  of  licensing?  Even
 the  capacity  limit  in  the  matter  of
 licensing  has  been  given  a  go  by.  So,
 it  ig  clear  we  are  pow  approximat.
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 ing  the  conditions  of  free  market  eco-
 nomy  in  spite  of  their  high  sounding
 proclamations  that  they  are  running
 socialist  economy  in  the  country.
 This  hon.  House  may  also  recollect
 how  cases  agaivist  the  big  business  are
 withdrawn.  What  happened  to  the
 case  of  Shri  Mody  who  was  keeping
 §,000  or  more  bags  of  wheat  which  is
 net  permissible?  And  what  happen-
 ed  to  the  caSe  against  Shr:  Narang?
 What  happened  to  the  case  of  Shri
 Singhania  when  MISA  case  was  with-
 drawn?  There  are  gtorles  going  the
 roundg  that  it  wag  for  a  consideration
 of  about  Rs.  50  lakhs.

 This  is  one  of  the  dangerous  trends
 in  the  country  that  the  ruling  party  is
 doing  everything  conceiable  to  see  that
 these  big  business  men  might  prosper
 more  and  more  so  that  they  might
 give  them  tones  of  money  with  the
 help  of  which  they  can  win  the  elec-
 tions,  But  in  doing  so,  they  are  going
 by  the  assumptions  of  a  static  situa-
 tion.  The  situation  has  been  changed
 radically  in  the  country  because  of
 the  movement,  the  people’s  movement.
 People  are  not  going  to  allow  them  to
 make  money  the  basis  of  winning  the
 uext  Election.

 ove  व्यवधान  ७

 श्री  रास  सहाय  पडी:  इन्हें  प्रगति
 ग्रा वाज़  से  बडी  मू हालत  है  |

 शमी  ठपासनन्दन  मित्र :  किसी  को  अपनी
 प्रभाव  से  मुहब्बत  हाती  है  कौर  किसी  को
 प्र पने  चेहरे  से  मुहब्बत  होती  है।  उसको
 'नारसी सस  Narciessus  कालिस  कहते
 है

 Now,  I  come  to  free  press,  and  would
 say  something  about  it.  A  free  press
 ig  an  important  guarantee  against  the
 emergence  of  authoritarian  trends.

 But  what  we  find  is  the  brazen-
 faced  interference  with  the  freedom
 of  press  and  pressures  being  exercised
 on  it  to  toe  the  line.  The  strictures
 of  the  Press  Council  are  being  ignored
 as  they  have  no  ganctions  behind
 them.  We  have  seen  how  the  ruling

 MARCH  14,  i975  Fascism  (Resi)  332
 party’s  governments  in  Bihar,  Punjab
 and  Haryana  tried  te  crush  the  papers
 like  the  Searchlight,  the  Pradeep  and
 the  Tribune  because  they  had  the
 audacity  to  express  their  views  80
 frankly  and  fearlessly.  When  these
 ‘suppressiords’  in  the  Government  do
 not  want  to  show  their  own  hands  for
 fear  of  public  opinion,  they  axt
 through  the  ‘presslords’  in  the  world
 of  industry  and  trade,  We  have  seen
 the  example  of  that  very  able,  decent
 and  fearless  editor  of  the  Hindustan
 Times  whose  management  has  served
 a  six  month’s  notice  for  the  termina-
 tion  of  his  service.  It  is  public  know-
 ledge  that  the  management  hag  done
 it  under  the  pressure  of  the  Govern-
 ment  which  did  not  like  the  views  of
 Mr.  Verghese  as  expressed  in  some  of
 his  editorials—particularly,  the  one
 titled  ‘Kenchenjinga,  Here  we  come.”
 Mr,  Verghese  has  not  been  given  the
 grounds  on  which  he  is  being  remov-
 ed.  But,  this  is  how  the  press  is  be-
 ing  treated.

 Coming  to  Planning,  the  most  potent
 instrument  for  socialist  advance  which
 alone  can  impart  meaning  and  subst-
 ance  to  democracy,  it  is  as  good  as
 dead  or  at  least  in  hibernation.  Now,
 the  Prime  Mumister  is  in  search  of  &
 financial  wizard  as  Hitler  was  so  that
 thereby  she  could  bring  about  a
 change  in  the  economy.  In  the  eco-
 nomic  field  the  same  conditions  as
 existed  in  Germany  when  fascism  took
 its  birth  seem  to  be  created  in  this
 country,  In  Maly  and  Germany,  there
 was  the  pressure  of  population  and  the
 agricultural  production  was  not  keep-
 ing  pace  with  the  increase  in  popula-
 tion.  There  also  unemployment  was
 mounting  at  a  very  rapid  pace.  Who
 provided  the  army  to  Hitler  for  the
 establishment  of  Nazism  in  that
 country?  It  was  the  unemployed
 youth  of  that  country  who  provided
 him  the  source  material.  In  the  same
 way  in  this  country  too,  you  fing  on
 the  register  of  the  educated  unemploy-
 ed  that  their  number  hag  been  increat
 ing  by  leaps  and  bounds,  Probably
 the  number  has  gone  up  to  five  mil.
 lion  by  now.

 In  Sri  Lanka,  Mr,  Chairman,  when
 the  number  of  educated  unemployed
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 rese  to  18,000,  there  was  an  explosion.
 Here  also  this  Government  is,  there-
 force,  sitting  on  a  volcano.

 Then  you  find  that  a  dualistic
 economy  has  developed  containing  an
 advanced  modern  industrialised  sector
 with  a  high  rate  of  productivity  and
 relatively  high  wages  and  a  backward
 traditional  sector  with  a  low  rate  of
 productivity  and  low  wages.  The  capi-
 tal  intensity  of  the  advanced  sector
 tended  to  accentuate  the  crowding  of
 labour  in  the  traditional  industrial  and
 commercial  sectors,  The  State  played
 a  major  role  in  the  process  of  indus-
 trialisation  in  Germany  and  Italy.  It
 is  not  because  of  the  State  enterprises
 only  that  you  should  think  that  we  can
 make  a  socialist  advance.  The  State
 playeq  a  great  role  in  the  industria-
 lisation  of  Germany  too  and  the  char-
 acter  of  growth  in  our  country  is  al-
 most  of  the  same  nature  as  prevailed
 in  that  country  where  fascism  or
 Nazism  was  established.

 Finally,  Sir,  some  of  the  typical  ter-
 roristic  tools  employed  by  fascism  are
 also  employed  by  the  Government  in
 this  country.  We  find  that  the  expen-
 diture  on  police  has  been  increasing  in
 this  country  rapidly.  Since  952  the
 number  of  the  para-military  forces
 has  gone  up  to  300,000  which  is  equal
 to  the  number  of  the  armed  forces  in
 this  country.  Naturally,  the  expendi-
 ture  on  this  vast  army  has  gone  up
 very  considerably  and  we  find  that,
 according  to  the  Public  Accounts
 Committee  Report  for  (1973-74,  the
 expenditure  of  the  Central  Govern-
 ment  on  police  increased  52  times  in
 24  years  from  Rs.  3  crores  in  1950-51.
 to  Rs.  56  crores  in  1974-75  and  the
 State  Government  spent  more  than
 Rs,  800  crores  in  1973-74.  The  bulk’
 of  the  increase  In  the  Centre’s  expen-
 diture  on  it  is  accounted  for  by  CRP,
 BSF,  and  Industrial  Secruity  Force.
 In  the  Report  of  the  Home  Ministry
 for  1978-74  it  is  mentioned  that  BSF
 was  used  fcr  maintenance  of  internal
 security  in  as  many  as  i3  States  dur-

 rayne

 PHALGUNA  23,  3896  (SAKA)  Fascism  (Resl.)  334

 ig  the  year  besides  Union  territories.
 This  is  not  the  purpose  for  which  the
 BSF  was  conceived,

 Further  what  do  we  find?  Sir,
 the  number  of  persons  who  are  serv-
 ing  as  under  trial  prisoners  is  very
 large  and  in  the  Stale  of  West  Bengal
 alone,  the  number  of  such  under
 troal  prisoners  who  have  been  as
 under  trials  for  more  than  three
 years  is  perhaps  about  10,000.  I  ask
 you  whether  you  can  think  of  any
 country  in  the  world  where  people
 particularly  political  workers,  are
 kept  behind  the  prison  bars  for  more
 than  three  years  as  under  trial  pri-
 soners  without  any  proper  judicial
 conviction?

 I  would,  therefore,  sum  up  that  the
 policy  of  the  country  is  now  acquir-
 ing  a  dangerous  rhythm  due  to  the
 inefficiency,  ineptitude,  populism
 and  corruption  of  the  ruling  party.
 Thanks  to  the  populism  of  the  rul-
 ing  party,  we  are  today  living  in  a
 state  of  near  political  pandemonium
 in  which  the  appeal  to  the  irrational
 has  become  the  most  _  profitable
 political  proposition.  A  cynic  might
 say  that  the  situation  has  become  so
 irrational  that  he  would  be  the  mad-
 dest  of  all  persons  who  would  try  to
 be  rational  and  yet  aspire  to  succeed.
 These  are  the  conditions,  Mr.  Chair-
 man,  in  which  fascism  had  its  emer-
 gence  in  other  countnes  and  these
 are  the  conditions  which  point  to  the
 serious  writing  on  the  well]  that  there
 is  going  to  be  emergence  of  a  similar
 type  of  regime  in  this  country  if  the
 public  opinion  is  not  fully  alert  and
 vigilant.

 With  these  words,  I  commend  my
 Resolution  to  the  House.

 MR.  CHAIRMAN:  We  now  take
 up  the  amendments  to  the  Resolu-
 tion.

 SHRI  M.  C.  DAGA  (Pall):  Sir,  I
 beg  to  move:
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 [Shri  M.  C.  Daga]
 add  at  the  end.-~

 “and  false  rumours  spread
 by  parties  through  their  pro-
 grammes”  (I)

 SHRI  RAMAVATAR  SHASTRI
 (Patna):  Sir,  I  beg  to  move:

 (i)  for  “the
 substitute—

 Government  is”

 “certain  reactionary  and  com-
 munal  foices  and  individuals  are”

 substitute—
 (ii)  for  “resolves  that  a  Parlia-

 metary  Committee  be  constituted
 to  make  recommendations  to
 counteract  this  dangerous  trend.”

 “recommends  to  the  Govern-
 ment  to  ban  the  fascist  activities
 of  those  reactionary  and  com-
 munal  forces  md  individuals  in
 order  to  save  our  independence
 and  democratic  values  which  are
 being  threatened  by  the  said
 forces.”  (2)
 सभापति  महोदय,  मैं  यह  भो  चाहता

 =  कि  मन्ने  इस  पर  बोलने  या  मौका  भी
 दिया  जाय  ।

 SHRIMATIL  SUBIIADRA  JOSHI
 (Chandni  Chowk):  Sir,  7  beg  to
 move;

 (i)  for  “the
 substitute—

 Government  is

 “certain  communal,  reactionary
 and  anti-democratia  clements

 are”
 Qi)  for  “resolves  that  8  Parlia-

 mentary  Committee  be  constitut-
 ed  to  make  recommendations  to
 counteract  this  dangerous  trend”
 substitute—

 “recommends  to  the  Govern-
 ment  to  effectively  check  such
 activities  of  those  reactionary  and
 communal  forees  and  individuals
 in  order  to  save  our  independence
 and  democratic  values  which  are
 being  threatened  by  the  said
 forces.”  (3)
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 SHRIMATI  SAVITRI
 Sir,  I  beg  to  move:

 SHYAM:

 for  “the  Government  Is”  substi-
 tute—

 “some  of  the  opposition  parties
 are”  (4)

 श्री  मूलचन्द  डागा  :  चेयरमैन

 साहब,  जिन  लोगों  ने  अपने  अ्रमेण्डमेन्ट्स
 मृत  किये  है--इन्साफ  का  यह  तकाज़ा  है  कि
 उन  को  पहले  बोलने  दिया  जाय  ताकि  वें
 अपनी  अमेण्डमटस  को  सही  तरीके  से  पेश
 कर  सकें ।

 सभापति  महोदय  :  श्राप  की  बात

 मैंने  सुन  ली  है,  बहस  के  दौरान  आप  को  जल्दी

 टाइम  दिया  जायगा  |

 श्री  रामावतार  श्ञास्त्री  :  भाग  जब
 मनासिब  शमअ,  हम  को  भी  बोलने  का
 मौ  दीजिएगा।

 सभापति  महोदय  :  श्री  साठे  ।

 श्री  वसंत  साढे ग्रकौला )  सभापति
 महोदय,  यह  जो  रेजा नपणन  मिला  जी  ने
 पेश  किया  हे,  इस  पर  पिछली  खफा  45
 मिनट  तक  हम  तने  एन  का  प्रवचन  सना
 अर  आज  शो  वे  इग  पर  करीब
 करीब  आता  घटा  बल  हो  लिये  ।  इम
 सारे  प्रयत्न  के,  सन  तार  मैं  ऐसा  समझता  हू
 कि  बजट  पर  चुकी  वे  नहीं  बोले,  उस  का
 सहला  आज  उन्होंने  चक्र  लिया,  बजट  का
 भाषा  भी  आज  उन्होने  द ेलिया  ।  आशिक
 परिस्थिति  की  चर्चा  भी  उन्होंने  कर  नी  ।
 लेनी  यह  देश  राज  के  नेतृत्व  मे  फार्मी  की
 तरफ  कैसे  जा  रहा  है--  मिश्रा  जी  के  सारे
 भाषण  से  मैं  यह  निकाल  नहीं  सका  t

 श्री  दयानन्द  विश्च  :  हम  ने  गलत
 पर  पाती  छिडका  डस  लि  एक  भी  जुंद
 नहीं  टिकी  t
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 श्री  बसंत  साठे  :  मैं  उन  के  भाषण
 से  एक-दी  बातें  लेना  चाहता  हु  मिसाल

 के  तौर  पर  उन्होने  पिछली  दफ़ा  कहा  था--

 कही  से  किसा  पोस्टर  को  निकाल  कर  लाये
 जिस  में  कहा  गया  था

 “Future  is  bright,  leader  is  right”

 यह  मिसाल  उन्हों।  दी,  यह  कने  के  लिए  कि
 This  is  the  proof  of  fascism  of  the
 present  leader’  because  some  poster
 says  that  the  leader  is  right  and
 future  is  bright.  The  other  day,
 there  was  another  poster,  on  the
 birthday  of  the  revered  great  leader,
 Sori  Morarji  Desai.  That  poster
 said:  ‘The  only  hope  of  the  country’.

 एमाल  काश।  स्थान  देश  का--
 थ्री।  मोरा  “जो  देसाई

 SHRI  SHYAMNANDAN  MISHRA:
 It  was  not  by  Mr.  Narang,  an  indus-
 trialist.

 SHRI  VASANT  SATHE:  There-
 fore,  now  compare  the  twe.  One
 poster  says:  ‘The  leader  is  right;  the
 future  is  bright’.  You  may  disagree
 or  agree  with  the  poster.  You  may
 say  that  the  leader  is  not  right,  there-
 fore,  the  future  is  not  bright.  But
 what  is  mOre  fascist  than  to  say  one
 particular  person  is  ‘the  only  hope
 of  the  country’?  This  was  the
 argument  of  the  Nazis  in  Germany
 that  the  only  hope  for  the  German
 nation  255  Hitler;  this  was  the  argu-
 ment  in  Italy  when  they  said  that
 the  only  hope  of  Italy  was
 Mussolini.  That  was  the  symptom
 of  fascism.  Here,  who  is  the
 symptom  of  fascism?

 I  will  quote  another  thing.  Teday
 a  movement  is  going  on  in  the  coun-
 try  All  the  opposition  forces  are
 boosting  up  one  person  ag  the  only
 leader  of  the  country  who  is  going
 to  bring  about  a  total  revolution.
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 This  is  precisely  what  Hitler  had
 promised  to  the  German  people,  that
 he  would  bring  about  a  toal  revolu-
 tion.  This  is  the  tutal  revolution
 call,  after  which  there  is  nothing
 left.  It  is  the  totality;  a  total,  com-
 plete  revolution  is  going  to  be  brought
 about  by  one  leader.

 Today  we  havg  read  in  the  papers
 that  this  gentleman  who  was  for  so
 many  years  following  Vinoba  in  the
 Sarva  Seva  Sangh  has  brought  a
 rupture  of  that  organisation.

 SHRI  SHYAMNANDAN  MISHRA:
 2[  persong  have  resigned.

 SHRI  VASANT  SATIIE;  Three
 on  the  side  of  one  clad  man,  Vincba.
 Vinoba  on  one  side  and  these  people
 on  the  other.  What  has  Vinobaji
 said?

 SHRI  B.  V.  NAIK:  He  is  silent.

 SHRI  VASANT  SATHE;:
 written  a  book:

 He  has

 fata  net  उनपर  विनाश।  जो  के  विचार
 published  by  the  Ashram.  This  is
 the  authentic  copy.  It  has  appeared
 in  the  newspapers.  Vinobaji  has
 underlined  this  point.

 श्री  मधु  लिये  (बांका)
 इंटरव्यू  भी  इस  में  है  ?

 बरा  आप  का

 SHRI  VASANT  SATHE:-  हमारा
 नदी  है  1  What  docs  he  say.  There

 is  an  interesting  thing  about
 lokanayaktva.  That  is  Vinobaji's’
 observation.  It  is  at  p,  24,

 SHRi  SHYAMNANDAN  MISHRA:
 Did  not  Jayaprakash  disagree  with
 Gandhiji?

 SHRI  VASTNT  SATHE:  I  do  not
 know  You  do  not  believe  in  Gan-
 dhiji,

 SHRI  SHYAMNANDAN  MISHRA:
 You  were  a  political  infant  in  those
 days.
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 SHRI  VASANT  SATHE:  I  will
 come  to  your  political  maturity
 presently.

 Now  what  did  Shri  Madhu  Limaye
 and  his  revered  leader  Dr,  Ram
 Manohar  Lohia  say  about  Jaya-
 ‘prakash?  He  was  called  ‘Sant’,
 ‘Mahant’  Muttadhisn’,  ‘Bhondu’.

 SHRI  MADHU  LIMAYE:  No,  I
 challenge  you,  I  never  said  this.

 SHRI  VASANT  SATHE:  A  few
 years  ago,  when  he  left  the  party
 and  joined  the  Sarvodaya  movement,
 he  said  this,

 श्री  सतपाल  कपूर  :  उस  पचमढ़ी
 कांफ्रेंस  में  मै  वहीं  था,  जब  माननीय  मधु
 जरिये  जी  बोन  रहे  थे  ।

 श्री  समर  गुह  (कटाई  )  :  मेरा
 पोस्ट  आफ  आमेर  यह  है  कि  दिवंगत  देश
 नेता,  जिसके  बारे  में  यह  जिक्र  कर  रहे  है,
 उन्होंने  जो  कहा  है  कि  उसका  कोई  डौक्यू-
 मेंटरी  तरफ  इन्होने  प्रोड्यूस  नही  किया  ।  उन्होंने
 जो  कहा  बनारस  मे,  मै  भी  मौजूद  था,  जो
 पार्टी  छोड़ते  है  उन्हे  क्या  कहा  जाया  हे  यह
 ग्रुप  जानते  है  ।  मैंने  खुद  डा०  लोहिया  से
 सर्वोदय  के  बारे  में  बात  की  ।  मैं  जानता  2
 कि  उनके  क्या  विचार  थे  श्री  जयप्रकाश
 नारायण  के  बारे  में  ।  जा  लोहिया  का  देहांत
 होने  से  तीन  चार  महीने  पहले,  मैने  उनसे
 बात  की  है  t  उन्होंने  कहा  था  कि  समर  बाबू
 जयप्रकाश  जी  को  फिर  ले  श्राइये  मैदान  मे  मैं
 तो  रास्ता  बना  सकता  हूं,  लेकिन  इस  सरकार
 को  अगर  कोई  हिला  सकता  है  तो  वही  हिला
 स  हैं।

 यह  उन्होने  मुझे  अपने  देहांत  के  दो  महीने
 बहले  कहा  था  इसलिये  माननीय  सदस्य

 जी  कह  रहें  है  उसका  सात  पेश  करें।  यहा
 किसी  दिवंगत  देता  के  बारे  में  ऐसे  कह  देना
 उचित  नहीं  है  ।
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 सभापति  सहृदय  :  पॉइंट  आफ  प्रार्डर
 तो  यह  नहीं  ।  अच्छा  यही  है  कि  इस  चीज  को
 यहां  न  बढ़ाया  जाए  ।

 श्री  बसंत  सादे  :  मैंने  रद  सुना  है  मेरे
 पास  कोई  टेप  रिकार्ड  तो  है  नही  जो  मैं  यहाँ
 पेश  करूं  मैं  कोट  कर  रहा  हूं,  पृष्ठ  23  से

 “भष्टाचार,  महंगाई  शिक्षा  सुधार
 इत्यादि  प्रौबलमस  सारे  भारत  में  हैं  ।  इस
 लिये  सारे  भारत  में  आ्रानदोलन  करना  होगा,
 ऐसा  श्राप  कहते  हैं  ।  यह  प्रश्न  प्रान्दोलन  से
 कैसे  हटेंगे,  मेरी  समझ  में  नहीं  कराया  al

 क्रि  मु  लिये  :  तो  उनकी  समझ  की
 कमी  है  यह  ।

 श्री  बसंत  साठे  :  “मैंने  कहा  था  कि  यह  प्रश्न
 ग्रान्दोलन  से  हल  नहीं  होंगे  ।  बह  प्रकाशित
 भी  हुआ  था  उसका  उत्तर  भी  दिया  गया,
 जयप्रकाश  जी  की  ओर  से  कि  बाबा  ने  जो
 कहा  बह  ठीक  है  ru

 श्री  ध्याम नन्दन  विश्च  इसको  श्राप  बुरा
 तो  नहीं  मानते  है  !

 श्री  बसंत  साठे  बिल्कुल  नहीं  ।

 “ओर  सिर्फ  आन्दोलन  से  ये  मसले  हल
 होगे,  यह  हम  मानते  नही  !  कभी  किसी
 ते  कहा  कि  बाबा  ने  तो  गणसवकत्व
 कहा  है  फिर  बाबा  को  क्यों  पूछते
 हो  ?  बिल्कुल  टीक  बात  है  1  बाबा
 का  यही  विचार  है  कि  गण्सेवकत्व

 चाहिए  ।  लेकिन  गणसेवकत्व  कह

 कर,  तुम  लोंग  इससे  उलट  बालकल
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 लोकनायक  तक  पहुंचे  हो  |  श्रबन
 कौन  है  लोकनायक त्व  “गण सेवक त्व  के

 बदले  झ्र भी  लोकता यक त्व.  बन  रहा
 है  ।  मान  लीजिये  क्षण  भर  के  लिये
 कि  अभी  हम  चर्चा  कर  रहे  हैं  कौर

 उधर  जयप्रकाश  जी  मर  जायें,  तो
 श्त्प  क्या  करेंगे  ?  एका  खां शव री

 द्वारिका,  देव  तुझी या  उसी  ।  करे
 भगवान  तेरी  द्वारका  एक  खंभे  पर

 खड़ी  है  7  और  वह  खंभा  गिर  गया
 तो  द्वारका  डूब  गई  |  तात्पर्य  उस
 क  यह  है  कि  यह  आप  सब  लोगों  को

 कोई  शक्ति  है  या  #  वीणा  व्यक्ति
 की  कोई  शक्ति  है  ”'

 यह  लोकनायक त्व  पर  बिनोवा  जी  का
 चार्ज  है  7  फासिज्म  की  बात  »प  कर  रहे  है  ।

 श्री  श्याम  नन्दन  सिर  सता  की  छत
 पर  खड़े  हो  कर  कुत्ते  भी  ऊंचे  होते  है  ।

 सभापति  महोदय  :  माननीय  मिश्रा  जी
 आपने  तो  मूव  किया  है  इसलिये  न  को
 जवाब  का  मौका  मिलेगा  ।

 SHRI  VASANT  SATHE:  Another
 sympton  of  fiscism  is  seen  in  Parlia-
 ment  in  the  capacity  of  the  other
 side  to  hear  the  reply.  ‘Ihis  is  a  typi-
 cal  symptom  of  fascism.  When  Shri
 Mishra  was  in  the  Congress  to  use
 younger  people  he  was  a  champion
 of  socialism  in  the  Congress,  Shri  S.
 N.  Mishra  was  more  or  less  symbolic
 and  he  always  talked  of  socialism.  I
 do  not  know  how  much  he  believed
 in  it,  but  we  always  use  to  listen  to
 his  thesis  and  propagations  of  the  con-
 cept  of  socialism  in  our  party.  Now
 he  says  that  anyone  who  talks  of  so-
 cialism  is  a  Fascist,  that  the  symptom
 of  Fascism  is  that  it  always  talks  of
 socialism.
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 SHRI  SHYAMNANDAN  MISHRA:

 You  are  giving  half  of  the  sentence.
 Anyone  who  talks  of  socialism  but
 acts  in  the  interests  of  capitalism,

 *SHRI  VASANT  SATHE:  Was
 Mishraji  for  26  years  since  indepen-
 dence,  when  he  was  in  the  Ruling
 Party  and  also  in  the  Government,
 when  he  talked  of  socialism  and  did
 not  really  act  on  it,  Fascist?  When  he
 was  Minister  of  Planning  was  he
 planning  for  Fascism  in  this  country?
 Therefore,  to  say  that  anyone  who
 taiks  of  socialism  is  a  Fascist  is  not
 right  You  may  not  be  able  to  reach
 it  within  the  framework  of  democracy
 because  it  is  difficult  to  achieve  the
 goal  immedia‘ely.  The  fact  that  under
 the  present  rule  capitalists  are  still
 growing  is  a  proof  of  the  fact  that
 there  is  no  tendency  towards  Fascism
 If  there  was  a  tendency  towards  Fas-
 cism  how  could  we  have  allowed  the
 growth  of  exploiters.  It  is  because
 there  is  democrucy,  because  there  is
 free  enterprise.  Can  free  enterprise
 ever  grow  in  any  Fascist  regime.  It
 is  always  under  a  dictatorship  and  ac-
 cording  to  the  wishes  of  the  dictator,
 whichever  the  tvpe  of  dictatorship.

 It  is  loosly  alleged  that  thig  coun-
 try  is  leaning  towards  dictatorchip
 or  Fascism.  This  is  a  repetition  of  the
 goebbflesian  lie.  J.  P.  is  doing  it  day
 in  and  day  out,  i  every  speech  of
 his  he  is  saying:  here  is  a  person  who
 isa  dictator,  And  what  does  the
 whole  movement  boil  down  to?  The
 whole  movement  today  has  boiled
 down  to  one  singie  thing’  remove  the
 dictator,  then  everything  will  be  all
 right,  corruption  will  be  gone,  even
 the  dissolution  of  the  Bihar  Assem-
 bly  need  not  take  place,  clectoral  re-
 forms  need  not  be  there,  All  that  Shri
 S.  N.  Mishra  wants  is  that  the  Cone-
 ressmen  who  had  been’  thrown  out
 should  be  brought  back.  If  Shri  8.  N., Mishra  and  others  come  back  and  the
 present  Jeader  removed....

 SHRI  SHYAMNANDAN  MISHRA:
 Where?  To  a  sinking  ship?
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 SHRI  VASANT  SATHE:  Then  _  it
 will  not  be  4  sinking  ship.

 SHRI  SHYAMNANDAN  MISHRA:
 Like  wise  rats,  you  should  go  up  out
 of  the  sinking  ship.  r

 SHRI  VASANT  SATHE:  The  rul-
 ing  party  acquired  a  massive  mandate.
 Shri  Mishra’s  argument  jis  that  the
 ruling  party  gct  a  massive  mandate
 by  hook  or  by  crook,  But  in  Jabal-
 pur  the  opposition  candidate,  Shri
 Sharad  Yadav,  a  young  man,  got  a
 massive  mandate.  Did  he  get  it  by
 hook  or  by  cicok?  This  is  the  first
 test  of  democracy  You  made  this  al-
 legation  so  loosely.  How  shallow  it  is
 has  been  proved  in  Jabalpur,  Bhopal
 and  in  all  other  by-elections.

 SHRI  PILOO  MODY:  Except  Bar-
 peta.

 SHRI  VASANT  SATHE:
 standard,

 Double

 On  this  side  there  may  be  hook,  but
 the  crook  appears  to  be  on  the  other
 side.

 Then  he  says  that  the  right  of
 peaceful  protest  has  been  denied.  But
 only  the  other  day,  on  the  6th  March,
 there  came  a  procession,  according  to
 them  a  massive  procession,  as  big
 and  massive  as  the  symbolic  Mr,  Piloo
 Mody.  But  for  all  that  we  know  it
 proved  to  be  a  flop.  After  all,  in  a
 city  with  a  population  of  about  45
 Jakhs,  with  peecons  coming  from  al]
 over  the  country,  from  Haryana,  Pun-
 jab,  Maharashtra  ete.,  how  much  did
 they  get  according  to  their  own  ver-
 sion?  Two  and  a  half  lakhs.

 SHRI  PILOO  MODY:  Fifteen  lakhs,

 SHRI  VASANT  SATHE:  The  news-
 papers  say  about  4  lskhs.  I  am  wil-
 ling  to  say  two  lakhs.

 All  right,  you  got  a  massive  gather-
 ing.  What  does  it  prove?  Does  it  not
 prove  that  the  right  of  public  pro-
 test  is  really  assured  under  the  pre-
 sent  rule  of  what  you  call  a  dictator-
 ship  or  Fascism?  Can  you  tell  me  a

 उचित  नहीं  है  ।
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 single  country  in  the  werld  with  a
 Fascist  regime  where  the  opposition
 is  allowed  to  take  out  such  a  huge
 morcha  of  |  lakh  people?  This  is  a
 very  loosely  worded  resolution  and  I
 am  sure  even  Mr.  Mishra  does  not  be-
 lieve  in  it  because  it  is  such  a  weak
 case.  When  a  person  is  trying  to  argue
 not  only  a  weak  but  a  false  case
 knowing  it  fully  to  be  false,  he  can-
 not  put  his  heart  into  it.  Even  last
 time  and  today  you  must  have  seen
 that  Mr.  Mishra  tried  to  be  angry  and
 tried  to  do  all  sorts  of  antics  but  in
 his  argument  there  was  no  substance,
 It  was  all  sound  and  fury  signifving
 nothing.  This  was  the  sum  total  of  his
 arguments  ind  thcrefore,  I  am  really
 sorry  for  Mishraji  that  he  had  to
 bring  such  a  hollow  and  false  case.

 SHRI  S  Pe  BHATTACHARYYA:
 (Uluberia):  Sir.  on  the  Republic
 Day,  our  Prime  Minister  made  a
 broadcast  telling,  “It  is  said  that  some
 people  of  our  ountry  are  dying  of
 starvation,  but  I  have  received  infor-
 mation  that  :t  is  not  true”.  Dr.  Karan
 Singh,  Unton  Minister,  said  in  Ame-
 rica  that  it  is  sot  true  that  people
 are  dying  of  starvation “in  India.  Si-
 milarly  in  the  Food  Conference  in
 Rome,  Mr,  Jagjivan  Ram  said,  “I  do
 not  believe  that  people  are  dying  of
 starvation  in  Indta.”  Our  Prime  Mi-
 nister  knows  thet  about  70  per  cent
 of  our  people  ure  living  below  poverty
 line.  The  census  reports  of  1951,
 396  and  1971  say  that  the  number  of
 landless  people  is  going  up  in  leaps
 and  bounds.  In  the  Government  Pub-
 lication.  New  Horizon  in  Agriculture
 it  is  said  that  0  per  cent  of  the  fami-
 lies  control  60  per  cent  of  the  land.
 The  Raj  Committee  report  says  that
 l0  per  cent  of  families  control  two-
 thirds  of  the  rurel  production.  Defi-
 nitely  you  can  understand  how  these
 landless  people  live.  The  Government
 reports  also  support  the  conclusion
 that  the  landless  agricultural  labour-
 ers  get  work  for  8  maximum  of  09
 to  50  days  in  a  year,  What  about  the
 remaining  200  days  in  the  year?  Do
 the  Government  supply  them  any  food
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 for  their  existence?  Clearly  no,  Pri-
 ces  are  rising.  They  are  not  employed.
 They  are  dying.  A  bagging  girl  went
 to  beg  follidol,  When  somebody  asked,
 “Why  do  you  beg  follidol?”  she  rep-
 lied,  “After  taking  follidol,  I  shall
 be  no  more  compelled  to  beg!"  This
 is  the  condition  of  the  people.  They
 are  dying  of  starvation.  In  Tripura
 thousands  are  dying  of  starvation,  In
 ‘West  Bengal,  we  know  that  thousands
 of  people  died  without  food,  There
 are  sO  many  deaths  occurring  in  dif-
 ferent  parts  of  the  country.  The  very
 conditions  of  poverty,  uhemployment
 and  rising  prices  compel  them  to  dic
 of  starvation,  because  they  have  no
 other  alternative  available  with  them.
 But  still  our  Prime  Minister  in  her
 broadcast  says  that  no  one  dies  of
 starvation,

 Really,  if  there  is  any  democracy
 in  our  country,  like  England  or  Ame-
 rica,  then  the  Prime  Minister  should
 have  resigned,  But  I  know  and  our
 Prime  Minister  also  clearly  knows
 that  there  are  poverty-stricken  people,
 unemployed  people  and  their  number
 is  growing  fast.  So,  the  discontent
 among  the’  people  is  growing.  She
 knows  this  vhing  definitely.  She  is
 inereasing  expenditure  on  Defence,
 Police  force,  Security,  CRP  and  Bor-\
 der  Security  Force  not  for  external
 enemies,  but  for  suppressing  the  dis-
 content  of  the  people,  Today,  this
 is  the  position.  She  speaks  one  thing
 about  democracy  but  prepares  for
 suppressing  it  as  well  as  the  people.
 This  is  very  clear.

 As  far  as  Police  force  in  West  Ren-
 gal  is  concerned,  I  know  it  definitely
 that  they  are  not  kept  to  keep  law
 and  order:  they  are  kept  to.  protect
 the  goonda’elJoments.  In  Burdwan,
 murders  are  taking  place  in  open  day
 light.  The  lawyer  who  was  defending
 a  political  worker  was  killed  and  the
 person  who  killed  him  took  shelter
 in  thei  thana.  This  is  the  position  of
 the  Police.  They  are  protecting  the
 goondas  and  not  law  and  order.  There
 are  people  who  call  it  a  democracy,
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 but  it  is  not  a  democracy.  There  is
 an  emergency  not  for  external  danger
 but  to  take  uway  the  fundamental
 and  constitutional  rights  of  the  people
 to  move  a  court.  Even  the  Supreme
 Court  was  not  allowed  to  remain  im-
 partial.  We  have  seen  how  Gevern-
 ment  has  suppressed  the  railway  wor-
 kers  (5  lakhs).  Even  the  families
 of  the  workers  were  thrown  out  of
 their  Government  quarters  with  the
 result  that  their  families  as  well  as
 children  were  without  houses.  ‘What
 is  this?  Is  this  Democracy?  Is  this  law
 and  order?  These  are  the  things  which
 are  going  on.  {he  Supreme  Court,  the
 Police  and  the  administration,  they
 are  meant  to  serve  the  interest  of
 the  Ruling  Party.  Even  the  Election
 Commissioner  has  also  to  act  accord-
 ing  to  the  interest  and  the  direction
 of  the  Ruling  Party,  Really,  the  base
 of  democracy,  the  backbone  of  demo-
 cracy  is  already  broken  in  our  coun-
 try.

 I  tell  you  that  when  MISA  was
 progmulated  in  this  House,  it  was
 said  that  it  would  not  be  used  against
 the  political  opponents.  But,  in  prac-
 tice,  what  has  happened?  Whenever
 the  Ruling  Party  suggests  that  a
 particular  person  should  be  arrested
 under  MISA,  let  it  be  a  Professor  or

 :  student  or  a  pclitical  worker,  he
 will  be  arrested  and  put  in  the  Jail.
 Smugglers  cannot  be  caught,  But
 political  opponents  can  be  suppressed.
 What  is  this?  I  ask  you  to  explain  it
 if  you  so  thin.  I  have  got  a  report
 in  respect  of  West  Bengal  for  the  last
 three  years.  More  than  a  thousand
 people  have  been  killed.  The  average
 is  three  murders  per  dzy.  Women  are
 raped.  One  lady,  Gita  Chatterjee,  has
 given  a  representation  to  Shrimati  In-
 diara  Gandhi,  She  was  rapeq  by  four
 Congress  Jeaders.  Jer  husband  was
 killed  and  she  was  raped.  She  has
 got  small  children  ang  she  had  come
 to  the  Prime  Minister.

 Under  the  MISA  there  is  no  trial.
 The  Jail  Code  is  also  not  followed.
 The  police  simply  file  false  reports.
 Law  and  order  also  is  not  maintained.
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 {Shri  8.  P.  Bhattacharyya]
 Whatever  the  jail  authorities  or  the
 police  authorities  say  becomes  the  law
 and  a  person  is  arrested,

 As  you  know,  20,000  persons  have
 been  ousted  from  their  homes,  from
 their  places  of  residence,  in  West
 Bengal.  Three  hundred  offices  of  the
 elected  trade  unions  have  been  attack-
 eq  by  goondas;  you  may  call  them
 Congressmen.  So,  the  trade  unions  can-
 not  function  democratically.  Ig  this
 democracy?  The  workers  cannot  80
 to  their  factories,  the  teachers  cannot
 go  to  their  schools  and  the  professors
 cannot  go  to  their  colleges,  because
 there  is  opposition.

 The  other  day  Shri  Tridib  Chau-
 dhari  wanted  to  hold  a  meeting  near
 about  Dum  Dum.  The  Congress  goon.
 das  came  and  said  “you  cannot  hold
 any  meeting,  you  cannot  speak  any-
 thing  against  Indira  Gandhi”  even
 though  there  was  no  order  under  sec-
 tion  44,  What  is  this?  Is  this  demo-
 cracy?  (Interruptions)

 सभापति  महिला  :  श्री  मिश्र  डेढ़  घंटे
 तक  बोल  चुके  है।  अब  उनको  को-आपरेट
 करना  चाहिए  ।  इस  रेजोल्यूशन  के  लिये  साढ़े
 तीन  घंटे  एलाट  हुये  है।  चेयर  पर  कोई  भी

 हो-मैं  हूं,  आप  हो  या  कोई  भी  हो-उसको
 टाइम  को  रेगुलेटर  करना  होता  है  ।  आनरेबल
 मेम्बर  की  पार्टी  के  लिये  साढ़े  सात  मिनट

 हैं  1  मैंने  नौ  मिनट  के  बाद  घंटी  बजाई  है  ।

 SHRI  Ss.  P.  BHATTACHARYYA:  I
 am  Saying  this  on  my  personal  res-
 ponsibility.  If  you  Can  prove,  if  any
 Congress  MP  can  prove  that  what  4
 am  speaking  is  not  true,  I  am  prepar- ed  to  resign  my  seat.  I  challenge them  to  do  that.

 MR.  CHAIRMAN:  He  should  con-
 clude  now.
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 SHRI  8,  P.  BHATTACHARYYA:  On
 the  6th  March  there  was  a  conven-
 tion  in  West  Bengal,  called  by  histo-
 rians  like  Ramesh  Mazumdar,  editors
 like  Vivekananda  Mukherjee  and  pre-
 sided  over  by  retired  Chief  Justice
 Tarkunde.  There  were  four  hundred
 signatories,_doctors,  professors,  poli-
 ticians  and  individuals.  They  demand-
 ed  things  which  are  guaranteed  by  the
 Constitution.  They  demanded  the
 right  to  speak,  right  to  work,  right  to
 hold  meetings,  right  to  organise  de-
 monstrations  and  processions  and  right
 for  free  elections.  These  are  the  de-
 mands.  Three  Syndicate  members  of
 the  University  also  participated  ir
 this  Citizens’  Conference,  After  a  few
 days,  the  Congress  Chhatra  Parisha’?
 demanded  that  these  three  Calcutta
 Syndicate  members  must  be  driven
 out  of  the  Syndicate,  because  they
 have  participated  in  this  democratic
 convention.  What  is  this,  my  friends?
 I;  this  democracy?

 Tms  Congress  Government  is  de-
 fending  big  landlords.  They  cannot
 take  money  from  them.  The  other
 day,  One  economist  said  that  the  Gov-
 ernment  has  taken  Rs.  500  crores  from
 the  workers  and  peasants  to  check  in-
 flation.  But,  by  this  time,  Rs.  5000  or
 Rs,  6000  crores  have  been  accumulated
 by  the  big  land-owners.  What  has  the
 Government  dene?  The  monopolists
 have  profited  more.  They  have  col-
 jected  the  maximum  profit  during  this
 period  of  crisis.  The  ruling  class  is
 working  for  their  class  interests.
 When  they  are  finding  that  it  is  no
 more  possible  to  cheat  the  people,
 they  teel  that  the  people’s  movement
 must  be  suppressed.

 There  is  no  democracy  even  within
 their  own  party.  Shri  Mohan  Dharla
 is  a  proof,  Within  their  own  party,
 there  is  no  democracy.  We  come  to
 know  from  the  press  that  within  the
 Cabinet  also  there  is  no  democracy.
 Whatever  Shrimafi  Indira  Gandhi
 thinks  and  feels  is  democracy,  it  is
 she  who  suggests  who  should  be  in
 the  Cabinet  and  who  should  be  drop-
 ped.  Whatever  she  does  ig  right.
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 There  is  no  party  decision;  there  is
 no  code  of  conduct;  there  is  no  orga:
 nisational  discipline.  Nothing  is  there.
 ‘These  are  the  trends  that  lead  to  the
 Gevelopment  of  fascism,

 The  Resolution  says  that  a  parlia-
 mentary  probe  should  be  there.  If
 you  are  sincere  and  honest,  at  you  have
 got  the  guts,  you  take  the  responsibi-
 ditty  and  have  a  parliamentary  probe
 into  it.

 There  is  a  poem  of  Rabindranath
 Tagore,  ‘The  people  who  foil”.  in
 the  poem,  it  is  stated  that  kingdoms
 after  kingdom  goes  but  the  people
 remain;  the  oppressors  hide  their
 faces  within  the  books  of  school  boys
 but  the  people  remain.  It  is  the  peo-
 ple  who  will  remain,  not  the  oppres-
 sive  ruling  party.  The  masses  wil)
 remain,  not  the  oppressive,  the  sup-
 pressive,  ruling  party,  however  power-
 ful  if  may  be.

 The  people’;  movement,  the  mass
 movement,  is  growing  and  developing
 It  ig  bound  to  grow.  This  is  what  I
 say.  Before  the  masses  take  the  res-
 ponsiblity,  would  you  be  able  to  take
 the  responsibility?  No.  That  is  the
 difficulty.  The  masses  wil]  have  their
 emancipation.  That  is  undeniable
 and  that  power  is  much  more  power-
 ful  than  the  ruling  party  with  all  this
 Majority  here,

 With  these  words,  I  conclude.

 SHRI  B.  R.  SHUKLA  (Bahraich):
 Mr.  Chairman,  Sir,  as  usual,  the
 speech  of  my  learneq  friend,  the
 mover  of  the  Resolution,  Shri  Shyam-
 nandan  Mishra,  lacks  clarity  of  thought
 and  it  lacks  relevance.  The  under-
 lining  idea  of  democracy  is  the  rule
 of  law;  and  the  underlying  and  basic
 Principle  of  fascism  is  the  rule  of  one
 person—that  is,  a  dictator,  If  we
 apply  these  two  basic  considerations
 for  appreciating  the  resolution,  then
 I  must  submit  that  the  mover  is  only
 quoting  scripture.  In  this  context,  I
 will  quote  another  idiom:  “Physician,
 heal  thyself”.
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 Mr.  Misra  said  there  is  no  demo-
 cracy.  In  4970  the  people  of  this
 country  went  to  the  polls.  Fortunately
 for  us  and  unfortunately  for  the  Op-
 position.  they  were  not  only  defea-
 ted  but  were  routed.  The  money-
 bags  were  spurned.  The  rajahs
 and  maharajahs  and  their  relatives
 were  beaten  in  their  own  dens,  The
 extremists  in  Bengal  were  also  routed.
 The  country  has  to  be  governed  not
 by  one  minority  vote  of  the  Opposi-
 tion  but  by  the  majority  party  ie.  the
 congress;  that  is  the  basic  principle  of
 democracy,

 In  972  we  came  off  with  fiying
 colours,  We  not  only  strengthened
 the  roots  of  democracy  in  this  count-
 ry,  but  we  added  another  couniry
 under  the  name  of  Bangladesh  to  the
 list  of  democratic  countries.  Even
 when  there  was  an  amendment  to  the
 Constitution,  the  validity  of  the
 amendment  to  the  Constitution  was
 challenged  before  the  Supreme  Court
 and  the  Supreme  Court  upheld  the
 constitutionality  of  the  24th  and  25th
 Amendments.  The  Supreme  Court  is
 an  independent  Judiciary  of  this
 country  and  it  has  given  its  approval
 regarding  the  validity  of  the  Constitu-
 tional  amendment.  What  coeg  it
 amount  to?  Is  this  dictatorship?  I;
 it  a  treng  towards  fascism?

 The  President  is  the  Constitutional
 authority  to  appoint  any  person  as
 the  Chief  Justice  even  by  superseding
 other  judges.  Now,  a  writ  was  moved
 in  the  Delhi  High  Court  against  the
 appointment  of  the  Chief  Justice  and
 that  wnt  was  rejected,

 It  is  said  that  we  are  growing  more
 fascist  day  by  day.  When  the  MISA
 was  in  operation,  a  number  of  writ
 petitions  on  behalf  of  persons  de.
 tained  under  the  MISA  were  not  al-
 lowed.  We  have  no  grievance  against
 Our  Judiciary.  When  writ  petitions
 and  election  petitions  against  certain
 legislators  had  been  allowed  by  the
 Supreme  Court  and  the  High  Court,
 Was  it  a  trend  towards  fascism?  Not
 at  all.
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 {Shri  8.  R.  Shukla]
 Now,  take  the  case  of  the  Members

 of  the  Bihar  Assembly.  They  were
 duly  elected  Members.  The  Members
 of  the  arstwhile  Gujarat  Assembly
 were  the  chosen  representatives  of  the
 people.  But  to  what  methods  did
 the  opposition  parties  resort  to?
 Instead  of  taking  the  issues  to  be
 decided  on  the  Floor  of  the  Legisla-
 ture,  they  took  recourse  to  streets.
 The  Members  were  subjected  to  indig-
 nities.  Their  heads  were  shaved  and
 they  were  paraded  on  the  backs  of
 donkey's.

 A  very  respected  and  much  talked
 about  Jeader  has  said  that  there  will
 be  a  Party-less  democracy.  We  have
 found  out  that  the  Party  system  it-
 self  is  the  best  method  for  the  success
 and  maintenance  of  democracy.  There
 is  a  man  whose  patriotic  service  to
 the  nation  has  a  long  record;  but  still
 he  is  talking  of  Party-less  democracy.
 He  has  exhorted  the  students  ndt  to,
 80  to  the  colleges  and  to  boycot  exa-
 minations.  The  students  were  taken
 out  forcibly,  By  whom?  By  the
 Members  of  the  Congress  Party  or  by
 persons  inspired  by  the  Opposition
 parties?  The  students  were  asked  to
 abandon  their  studies  and  stage  a
 dharna  at  the  residences  of  Ministers
 and  legislators,  forcing  them,  coercing
 them  and  intimidating  them,  to  resign
 from  their  posts  and  from  the  Legis-
 lature.  This  is  the  trend,  A  drama
 was  enacted  successfully  under  inti-
 midation  and  coercion  in  Gujarat,  and
 it  was  said,  ‘Let  us  capture  Bihar  also
 in  the  same  way’.  If  the  ruling
 Party  succumbs  to  these  intimida~-
 tions,  certainly  we  would  be  writing
 the  epitaph  of  democracy  in  this  coun-
 try.  Therefore,  Government  is  per-
 fectly  within  jts  rights  and  powers
 to  nullify  all  tehse  attempts  of  mic-
 roscopic  Opposition  partes  to  defeat
 democracy.

 7.00  hrs.

 Now,  what  is  happening?  Take  the
 case  of  demonstration  for  which  Shri
 Jayaprakash  Narayan  came  here.  He
 is  our  respected  leader.  I  should  not
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 be  misunderstood  by  the  members  on
 this  side  that  I  am  with  him,  A
 rostrum  was  created  for  him,  as
 spectacular  and  as  safe  a  rostrum  as
 is  done  for  the  Prime  Minister,  Secu-
 rity  arrangements  were  made.  He
 eame  here;  he  was  duly  received;  he
 was  shown  ali  the  courtesy...

 SHRI  SHYAMNANDAN  MISHRA:
 That  is  because  we  are  sitting  here.
 What  js  happening  in  Bihar?

 SHRI  B.  R.  SHUKLA:  A  few
 handful  of  persons  ican  be  thrown  out,
 but  because  we  have  respect  for
 democracy,  we  tolerate  them.

 ew
 Mr.  Shyamnandan  Mishra  says  that

 the  Prime  Misister  is  the  supreme
 dictator.  The  Prime  Minister,  who
 has  the  backing  of  the  millions  of  the
 people  of  this  country,  who  has  got
 a  massve  support  in  the  House,
 doeg  not  lose  her  tempor;  she  smiles
 and  listens  pationtly  ever  to  the  non-
 sensical  speeches  of  the  Opposition
 parties,  But  Mr,  Shyamnandan
 Mishra  loses  his  temper  whenever  the
 Speaker  pulls  him  up.  He  is  a  dan-
 gerous  fascist.  My  submission  is  that
 the  ruling  Party  is  not  responsible
 for  the  growth  of  fascist  tendencies
 in  this  country;  it  is  not  this  part  of
 the  House  that  is  responsible,  it  is
 the  opposition  parties  excluding,  of
 course,  the  CPI,  who  are  responsible,
 for  the  growth  of  fascist  trend.  The
 CPI,  by  its  ideology,  rather  the  Com-
 munist  Party  all  over  the  world,  by
 its  ideology,  is  not  so  much  enamour-
 ed  of  this  type  of  democracy,  but
 still  they  have  adopted  the  dema-
 cratic  process  because  they  think  that
 the  lot  of  the  masses,  the  economic
 conditions  of  the  masses,  can  be  im-
 proved  within  the  limits  of  demo-
 eracy.

 Now  the  question  is  whether,  on
 merits,  there  are  faults  in  the  work-
 ing  of  this  democracy  or  not.  That
 is  not  a  question  of  form,  but  that  is
 a  question  of  substance.  There  may
 be  a  good  government  even  under  a
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 benevolent  despot}  thers  may  be  a
 8०००  government;  for  “the  time  being, even  under  &  dictator.  But  a  good
 governmént  cannot  be  a  substitute  ‘for a  democratic  govertimient,  What  we
 have  to  see  is  whethér  we  are  func-
 tioning  within

 she
 at  framework  of

 demoptraty,  ‘whether  we  are  fnaintalit.
 ing  the’  Parliamentary  institutions,
 whether  we  are  promoting  the  growth of  rule  of  law,  whether  théte  s  an
 ingependerit  judiciary-tn  this  country or  not.  Judged  from  all  these  points
 of  view,  I  dare  say  that  there  is  no
 sign  of  growth  of  fascist  trend  in  the
 ruling  Party.  The  boot  is  just  or  tte
 other  leg,  and  we  have  to  be  careful
 and  vigilant  to  frustrate  the  designs
 of  the  Opposition  parties  who,  are ganging  up  under  the  plea’  of  the  so-
 called  purity  of  electoral  system,
 under  a  leader  who  is  bent  upon
 character  assassination,  who  is  bent
 upon  witch-hunting.  What  is  the
 contribution  of  these  non-CPf  Oppo-
 sition  parties?  Their  contribution  is
 that,  on  every  occasion,  they  have
 only  four  persons  to  attack.  Maruti, the  Prime  Minister  Bansi  Lal  and
 our  revered  leader  Shri  Lalit  Narain
 Mishra  who  is  no  more,  These  are
 the  persons  against  whom  thty  have
 got  an  obsession.  When  the  history
 of  this  country  will  be  written,  it
 wil]  be  mentioned  that  the  opposition
 parties  were  wasting  their-time  in
 frivolous  maffers  and  they  were  not
 contributing  to  any  nation  building
 activity  and  they  were  ‘motivated
 only  by  a  desire  to  capture  power.

 SHRI  BHOGENDRA  JHA  (WJaina-
 gar);  Sir,  |  congratulate  the  mover,
 Shri  Mishra  for  having  brought  this
 motion,  though  perverteq  but  well-
 timed.  I  will  also  congratulate  him
 for  the  way  he  hag  presented  the  pro-
 blem  because  fascism  grows  on  cer-
 tain  backgrounds  and  in  our  country,
 Sir,  since  our  freedom,  “ménopoly capital  in  our  under-developed  ahd
 un-industrialiseq  country  has  gone  on
 Geveloping.  Here  I  have  got  the  ans- wer  to  my  question,  with  regard  to
 82  ‘monopolies
 M.R.T.P.  Act  and  “iit  which  there  are:

 3989  LS.  .2
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 i8  multi-national  ‘firms  ‘of  U'S.A,  82
 foreign  multi-natiorial  tompanies  are
 opéfdting’on  our  land.  When  monépo. ly  companies  hrd  “houses  have  streng-
 thened  |  their-  economic  power,  they have'  grabbed  the  control  of  the  press in  our’  “edintry;  the"  nidsh  pedis’  of
 Publicity.  They  have  got  the  corrupt.
 ing  influénce  about  which  many  Mem- bers  from  this  ‘Side  or  that  side  have been  speaking  repeatedly.  They  have
 corrupted  ‘certain  sector's  éf  our  poli. tied)  lite  and  administrative  life.

 In  such  a  Situation,  the  .Indian
 ma@nopolies  ¢carinot’  have  internal  mar- kets  in  the  country  because  the  inter- nal  market  for  our  country  means  the rural  areas  which  are  extremely  poor and  their  pdverty  has  nat  been  elim. nated,

 This  is  because  the  ruling  party  has always  been  compromising  with  fenda}
 semi-fendal  lords  ar  Capitalist  land. lords  ang  due  to  that  the  age-old terror  and.  oppression  has  been continuing,  yj  regret,  in  such
 situations,  the  Indian,  monopoly hauses  cannot  copy  their  British or  ‘American  methods:  The  wes- tern  capitalist  countries  had  the whole  ,wor}d.to  loot.  They  looted  the colonies,  brought  money  from  there
 during  the  plunder  and  gave  -a  part of  that  to  -their  unemployed  and others  also.  In  that  way,  they  tried ta  stabilise  in  their  mother  country. the  capitalist  democracy,

 For  the  Indian  capitalist  class,  this is  not  possible.  The  Indian  monopoly class  cannot.dare  to.  capture  American
 and  the  British  markets  and  to  com-
 pete  with  the  whole  world.  That  is
 why,  a  serious  danger  is  threatening Our  country  just  like  it  threatened
 Germany  ang  Italy.  Germany's  cold-
 nies  were  taken  away  after  the  ist
 World  War.  War  ‘psychosis  was  built
 up!’  Hatred  ‘aghinst  the  Jews  was
 built  up  and  or  that  basis,  fascism
 came  to  power.  Not  because  of  one
 person.  Hitf¢r  or  any  body  else  here
 and  there.  This  wag  the  background.
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 {Shri  Bhogendra  Jha]
 In  our  own  country  we  have  been

 practising  what  is  called  capitalist
 democracy.  We  have  wealth  with
 those  who  do  not  sweat  and  toil  and
 those  who  sweat  and  toil  do  not  have
 wealth.  So,  this  is  pure  naked  capi-
 talism  developing  in  our  country.  On
 the  other  side,  there  is  the  democracy
 where  the  Tatas  and  Birlas...

 SHRI  N,  K,  P.  SALVE  (Betul):
 Capitalist  democracy  is  one  where  all
 the  means  of  production  and  distribu-
 tion  are  owned  in  the  private  sector
 for  profit  motive.  That  is  a  classical
 capitalist  democracy.  Where  part  of
 the  means  of  production  and  distribu-
 tion  are  in  the  publie  sector,  it  can-
 not  be  a  capitalist  economy,

 SHRI  BHOGENDRA  JHA:  Thank
 vou  for  that,

 Though  in  India  we  have  a  classical
 capitalist  democracy—that  is  what  I
 am  trying  to  bring  out—where  mono-
 polies  have  developed,  the  conditions
 existing  are  under-developed.  Mono-
 polies  have  developed.  In  India
 what  we  find  is  that  in  the  State  Sec-
 tor  here  is  the  State  capitalism  be-
 cause  the  State  is  owned  by  the  capi-
 talist  class.  4  would  like  to  repeat
 that  the  State  itself  is  owned  by  the
 capitalist  class.  That  is  why  in  the
 present  conditions,  our  public  sector
 is  being  harmed  in  several  ways.  Its
 production  is  not  allowed  to  expand
 in  several  ways  which  most  of  our
 friends  know  and  that  is  the  State
 capitalism.  It  is  a  good  sign  that  we
 have  got  a  State  sector  to  fight  the
 monopoly  capital  but  we  should  have
 the  will  to  fight  it.  But  is  still
 so  that  the  conditions  of  a  capitalist
 class  exist  in  India.

 But  what  I  want  to  make  out  is
 that  now  a  point  has  been  reached
 where  the  Indian  monopolists  have
 decided  that  they  will  have  to  do
 away  with  democracy  because  in  the
 last  elections  held  in  97l,  Shri  Naval
 Tata  belonging  to  one  of  the  top
 monopoly  houses  got  defeated  and
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 even,  forfeited  his  deposit,  Then  ano-
 ther  member  of  the  monopoly  capita-
 lism,  Shri  K.  K.  Birla  who  stood  for
 elections  got  himself  defeated  in  both
 the  elections  to  the  Lok  Sabha  and
 Rajya  Sabha.  Where  Tatas  and
 Birlas  lost,  they  canot  tolerate  the
 existence  of  such  political  democracy.
 That  is  why  we  see  the  whole  mono-
 poly  press  is  talking  of  hooliganism,
 is  talking  of  violence  and  is  talking  of
 destruction  of  democracy  in  our  coun-
 try  and  are  openly  supporting  the
 dissolution  of  the  Assembly  and  use
 of  force  against  elected  representalis  e.
 I  would  like  my  friends  over  there
 to  heed  to  these  things  and  not  be
 complacent,  In  such  a  situation,  when
 we  ate  faced  with  the  reality  that
 the  Indian  capitalist  class,  in  league
 with  the  monopolists,  in  league  with
 the  American  imperialists  are  com-
 hbining  to  see  that  democracy  should
 be  done  away  with  and  capitalism
 should  flourish.  The  public  sector  to
 which  Mr.  Salve  made  8  reference
 should  be  denationalised.  They  are
 now  talking  of  a  joint  sector.  They
 are  giving  you  blue  prints.  Some  of
 them  have  begun  talking  of  having
 a  national  sector  of  5l—49  pcr  cent.
 This  is  not  without  any  meaning  In
 such  a  situation  we  know  that  the
 public  sector  ang  a  growing  monopoly
 sector  cannot  co-exist  side  hy  side
 for  long,  Here  we  have  come  to  the
 point  of  cross-roads  where  either  fy
 Indian  people  and  the  Indian  demo-
 racy  do  away  with  the  capitalist
 path  and  resort  to  non-capitalist  path
 or  the  capitalists  will  destroy  the
 democracy  and  resort  to  naked  fas-
 cism.  So,  this  is  the  danger  the
 whole  country  has  to  face,  this  Par-
 liament  has  to  assess  and  decide  upon
 the  course  of  action.

 In  this  condition,  I  agree  with
 Mishraji,  the  unemployed  youth  in
 their  desperation  are  misled  by  any
 one.  That  is  why  in  today’s  condi-
 tions  we  are  finding  an  open  call  for
 a  partyless  democracy  whereas  fas-
 cism  does  away  with  the  parties  after
 it  comes  to  power,  but  here  fascism  ,
 comes  after  the  parties  go  and:  even
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 we  are  hearing  the  call  to  dissolve
 the  legislature,

 In  Bihar,  all  the  parties  which  fell
 into  the  trap  have  been  practically
 dissolved  in  the  Legislative  Assembly.
 I  am  not  talking  of  the  ruling  party
 or  the  main  opposition,  the  CPI.  I  am
 talking  of  the  other  parties  who  fell
 into  the  trap.  Now  it  has  come  to
 Serva  Sewa  Sangh  and  they  are  on
 the  point  of  disruption  and  paralysis.
 I  do  not  know  what  will  happen  to
 them?  It  is  for  them  to  face  the
 situation.

 We  are  facing  the  call—slap  the
 legislators,  slap  the  M.Ps.  That  is  the
 call  openly  given  by  Shri  Jaya  Pra-
 kash  Narayan—drag  them  out  and
 force  them  to  resign,  do  not  touch
 their  families.  Suppose  their  families
 resist,  what  will  happen,  one  can
 guess?  In  such  a  situanen,  openly
 these  calls  are  being  propagated  by
 the  monopoly  press.  So,  in  such  a
 situation  we  cannot  afford  to  talk
 cemplacently,  we  cannot  afford  ०0
 talk  lightly  of  these  dangers.  What
 is  the  main  organisational  basis  of
 this  anti-democratic  movement.
 Shij  Jayaprakash  Narayan  has  re-
 cently  said  in  the  Conference  of  Jan
 Sangh—“if  Jan  Sangh  and  RSS.  are
 fascists  1  am  also  a  fascist.”

 A  few  years  ago  he  had  taken  a
 deputation  to  Parlament  for  ban  of
 R.S.S.  calling  them  fascist.  Now  it  is
 for  the  country  to  judge  what  he  is
 or  what  is  he  aspiring  to  be.  Shri
 Jayaprakash  Narayan  is  right  in  say-
 ing  that  the  main  organizational  basis
 of  his  movement  is  R.S.S.  and  Jan
 Sangh.  Other  parties  are  practically
 nowwhere.  Here  he  is  right.  About
 the  R.S.S.  ideology  I  would  like  this
 House  to  consider  over  it.  I  do  not
 want  to  relate  to  criticisms  which  are
 without  any  basis,  I  am  quoting  the
 most  authentic  person  late  Shri  MS.
 Golwarkar.  It  is  from  his  bunch  of
 ‘thought—
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 Page  98:

 “But  today  there  is  misconception
 even  regarding  the  word  ‘Bhartiya’.
 It  is  commonly  used  ag  a  transla-
 tion  of  the  word  Indian  which  in-
 cludes  all  the  various  communities
 like  the  Muslims,  Christians,  Parsi,
 etc.  residing  in  this  land.”

 So,  the  word  Bhartiya  is  likely  to  mis-
 lead  us  when  we  want  to  donote  our
 particular  nationhood  All  the  reli-
 gious  communities  are  included  in  it,

 He  has  given  the  definition  of
 ‘Nationalism’  It  is  on  page  43  of  the
 same  book  ‘Bunch  of  thought’—

 “They  forget  that  here  word
 Bhartiya,  a  full-fledged  ancient
 nation  of  the  Hindus  and  the  vari-
 ous  communities  which  were  living
 in  the  country  were  here  either  as
 guests,  the  Jews  and  the  parsis  or
 as  invaders  the  Muslims  and  Chris-
 tians.  They  never  faced  the  coun-
 try,  how  of  such  hetorageneous
 groups  could  be  called  as  children
 of  the  soil  in  a  common  territory
 under  the  rule  of  a  common  enemy.”

 He  has  attacked  the  concept  of  terri-
 torial  nationalism  of  India  or  Bharat.
 This  is  very  similar  to  Hitler’s  anti-
 Jewish  slogan.  It  will  not  do  only
 to  criticise  Shri  Jayaprakash  Narayan
 personally.  In  such  a  situation  that
 is  the  task  force  of  the  movement
 led  by  Shri  Jayaprakash  Narayan  and
 I  think  here  it  is  not  necessary  nor
 correct  to  criticise  him  only  personal-
 ly.  We  know  if  today  Shri  Jayapra-
 kash  Narayan  begins  calling  upon  the
 people  to  dé-hoard  or  to  end  the
 monopoly  houses,  to  distribute  the
 land  to  the  landless,  I  think  the
 monopoly  press  will  black  him  out  as
 it  has  been  recently  doing  in  the  case
 of  Shri  Vinobha  Bhave,  And  then
 they  will  invent  some  other  Loknayak
 or  Paralok  Nayak  and  JP  will  be
 nowhere.  This  is  the  way  in  which
 the  monopoly  classes  are  acting
 against  the  interest  of  the  country  in
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 [Shri  Bhogendra  Jha]
 collusai«  witht  WS  «  Lmperidlisin.  In
 such+tceititation’  tHe  ruling  party
 should  mot/ba  complacent  or  treat  the
 forcesie@  Bastisnl  lightly.  I  want  to
 sigporti.;the-  uffiendment  -of  Shri
 Ramavatar’:  Shastri.  and  Shrimati
 Subhadra  ‘Joshi  and  I  féet  with  that
 amendment  this  Resolution  should  be
 accepted.  -;We  should  ‘strengthen
 democracy.  and  ,  demoeratic  .  forces
 in  our  country.  Here  I  want
 to  .stand  by  gne  «point  of
 my  friend  to  my  right.  That  is  to
 say,  all  the  repressive  acts  of  the
 Government  against  the  workers,
 peasants  and  other  working  class
 democratic  movements  should  be  done
 away  with.  Monopolists  shquld  be
 eliminated  along  with  big  landlords,
 semi-feudal  ung  feudal,  blackmarke-
 teers  and  hoarders,  Unless  you  give
 up  capitalist  paths  democracy  is  not
 safe.  Every  democratic-minded  per-
 son  and  patriotic  force  should  unite
 inside  the  House  and  outside  the
 House,  inside  the  ruling  party  and  out-
 side  the  ruling  patty,  instde  the  Gov-
 ernment  or  outside  the  Government  to
 fight  the  anti-democratic  and  exploit-
 ing  forces  whether  they  are  inside  the
 Government  or  outside  the  Govern-
 ment,  whether  they  are  backed  by  the
 ruling  party  or  by  some  of  the  opposi-
 tion  parties  we  have  to  fight  out  pro-
 American  forces  ‘which  are  existing
 ahd-in  our  political  interest  this  should
 be  fought  out.  .So;  I  request  the  hon-
 ourablee  House  to  consider  this  pro-
 blem  in  this  persfiettive  which  I  have
 enumerated,

 भारती  सुभाष  जोशी“  (चांदनी  चौक॑)
 इस  प्रस्ताव  से  ग्रह  अंदाज  हो  सकता है  कि
 फासिस्ट  ताकते  कैसे  काम  करती  है  !  काफी
 सें  से  आन्दोलन  सारे  देश  में  जानते  चला
 रही  है  y  डेमोक्रेसी  को  खत्म  करने  के  लिये,
 उसका  “खून  करने  करे  लिये,  उसको

 =
 करनें  के  लिये  श्र  भ्रम  ऐसी  स्टेज  प्रा

 गई  है!  कि  जब  जनता  इसको  बर्दाश्त  करने  के
 लिये  तैयार  नही  है  और  'अपने  'हक  की  रक्षा
 करने  के  पिये  जगह  जगह  उठ  खड़ी  हुई  है  ।

 ऐसे  समय  में  हमारे  मिश्र  जी  इस  प्रस्ताव  को
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 लाये  हैं  और  कह  रहे  है  कि  सरकार  ऐसी
 कंडिशन्ज  क्रिकेट  कर  रही  है  जिससे  फासिज़्म

 आए।  में  समझती  हूं  कि  फासिस्ट  ताकतों  का

 फासिला  बीते,  का
 यही  तरीका  है:

 कि  झूठ

 ऐसो  बोलो,  जनता  की  श्रांत  में  घूल.  इस  तरह  से
 फको  कि  जनता  यह  समझ  हो:  न  क्  कि  कौनसी

 ताकतें  किशवर  से  उठ रही  है  आर  जिनका  धमकी
 मुकाबला  करना  है।  जो देश्य  सेदन  में  राज
 उपस्थित  हुमा  है  वह  उसका  कुछ  इंडिकेशन
 है  ।  इनके  काम  करने  के  तरीके  को  ही  देखें
 बाप  और  यहां  जो  तरीका  इन्होंने  भ्र पता या  है
 उसको ही  देखें  श्राप  ।  जो  मूवी  है  वही  कितने
 घंटों  में  स ेकितना  समय  लेना  चाहते  थे  इस
 को  ही  बाप  देखे  ।  उनका  ख्याल  था  कि

 दूसरो  को  बोलने  की  आवश्यकता  ही  नही  है
 उनकी  राय  का  कोई  महत्व  ही  नही  है  er
 इसका  कुछ  नमूनों  प  यही  देख  रहे  है  कि
 जनता  का  लाखों  रुपया  हर  मिनट  इस  सदन
 पर  खर्चे  होता  है  और  इसका  पअ्रैँधिकांश  समय
 कैरेक्टर  'एसेसिनेशत्  पर  खर्चे  कर  दिया  जाता
 है  ब्रोकर  जो  बहुत  आ्रावश्यक  काम  होते  है,  जनता
 की  भलाई  के  काम  होते  है  वे  पीछे  पड  जाते  है  +
 जनता  जिसको  चुन  कर  भेजती  है  जिसकी

 यहा  दुहाई  दी  जाती  है,  उनकी  भलाई  के  काम

 यहा  होने  नही  दिये  जाते  है  7  उससे  भी  इन
 की  मनोवृत्ति  का  कुछ  श्रदाजा  लगाया  जा
 सकता  है।  ये  ताकते  चाहती  है  कि  देश  के
 अन्दर,  इस  सभा  के  अन्दर  और  बाहर  ऐसा
 वातावरण  बनाया  जाय  कि  लोग  यह  समझे  कि
 प्रालियामेटरी  डे  मोक्रेसी  काम  नही  कर  सकती

 है,  देश  मे  उसको  खत्म  कर  देना  चाहिए  t
 लेकिन  जनता  इसको  ब॑रदाश्त'  करने  के  लिये
 शब  तैयार  नहीं  है।  वह  समझ  चुकी है
 आपके  मसूड़ों  को  ।

 जो  लोकनायक  कहलाते  है  उनके  लेटेस्ट
 जो  बयान  है  उसको  आपने  !  देख/ ही  होगा  ्
 उनकी  बडी  चर्चों  हुई  है  भ्रखबारो  में  जो
 बयान  उनके  श्र  रहे  है  उनमें  वे  पुलिस  को
 सम्बोधित  करते  हुये कहते  हैं  कि  श्राप  कहना
 न  मानो  फौज  को  कहते  है  कि  तुम  कहना न्
 मानो  ।  इसके  बाद  भी  क्या  कोई  शक  रह  गया
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 है  इस  बात  को  जानने  के  लिये  कि  कौन

 डेमोक्रेसी  चाहता  है  और  कौन  नहीं  चाहता

 2?  ब्या  दुनिया  के  सामने  यह  क्लीयर  चीज

 नही  हो  गई  है  कि  फासिस्ट  कौन  सी  ताकते  है
 और  कौन  सी  ताकते  है  जो  डेमोक्रेसी  को  खत्म
 करने  की  कोशिश  कर  रही  है  ।

 ऐसी  जमीयते  की  यहा  काफी  चर्चा  हु
 है।  थे  ताकते  जो  है  उनको  चाहे  आप  सरमाये-
 दार  जमाअतें  कहे,  रिएकशनरी  कहे  या  कम्यून

 कहे,  उन्होने  97  और  972  के  भी  चनाव
 लड़कर  देख  लिया  है।  जब  उ१71  का  चुनाव
 आया  तो  इन्ही  लोगो  ने  कहा  कि  रूलिंग
 पार्टी  को  नो  केवल  i50  सीधे  मिले।
 लेकिन  जब  बह  जीत  गई  तो  कहने  लगे  कि

 यह  रुपये  से  जीत  गई  है,  रूपी  स्याही  से  जीत
 गई  है,  इससे  बौर  उससे  जीत  गई  ।  इन्होंने

 जगह  क्षयित  पर  पर्दा  डालने  की  कोशिश  की  ।
 इसके  बाद  उत्तर  प्रदेश  का  चुनाव  पाया  ।
 ये  ताकतें  फिर  सामने  ञ्  गई  ।  इन्होंने  सोचा
 वि  अज  ता  खाने  पीते  को  चीज!  की  दिक्कतें
 है,  कपड़े  की  दिक्कत  है,  सब  चीजों  की  दिक्कत
 है  अरब  ता  जोत  ही  जायेगे  ।  लेकिन  उसमे  भी
 ये  ताकते  हार  गई  |  उसके  याद  इन्होंने
 निश्चय  क्रिया  कि  जम्हत्यित  को  देश  में  रहने
 नही  देना  है  ।  इक्के  दुक्के  उपचुनाव  ये  जीत
 जाते  है  तो  कहते  है  कि  यह  जता  की  आवाज
 और  इन कदे गेट  का  वर्गफीट  है  स्कोर  जब  कोई

 चुनाव  हार  जाते  है  ता  कह  देते  है  कि  यह

 जम्हूरियत  नहीं  है,  यह  फेस्टिवल  है।
 दन  लोगो  का  तरीका  है  i

 अब  आप  देखे  कि  चुने  गये  लोगो  के  साथ
 डुड़का  कैसा  व्यवहार  है  |  अभी  उसकी
 चर्चा  भी  हुई  है  ।  उनको  पिटा  जाता  है
 उनको  मारा  जाता  है,  उनको  अपमानित  किया
 जाता  है  1  जमहूरीयत  क्या  इसी  का  नाम  है'  ?

 क्या  ये  इस  तरह  की  हरकते  करके  जम्हूरियत
 को  खत्म  नही  कर  रहें  है

 ?  इनको  अपन  घरों
 से  खीचा  गया,  लोगो  से  कहा  गया  रि  इनको
 थप्पड़  मारो,  इनको  मारो,  इनको  अवमानित
 करो  d  राज  सदन  के  सामने  दूध  का  दूध  शर
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 पानी  का  पानी  हो  जाना  चाहिए  ।  हम  सब
 को  समझ  लेना  चाहिए  कि जम्हूरियत  की  खनम
 करते  बायें  कौन  लोग  हैं  ?  दमका  जनता  के
 साथ  भी  कैसा  व्यवहार  है?  जनता  से  या
 कर  ये  पैसे  मंगत  है,  लोगो  को  सताते
 लोगों  को  मारते  पीटते  है,  उनके  करो  को  श्राम
 लगा  देत  है  ।  मुजफ्फरपुर  जाने  का  मुझे
 मौका  मिला  ।  वहा  लोगों  ने  हड़ताल  कर  दी
 थी,  दूकानदारों  ने  हडताल  कर  दी  थी  इन
 लोगों  से  दुखी  हो  कर  क्योंकि  रोज  रोज  मार
 मार  कर,  डरा  धमका  कर  छरे  दिखा  कर
 पैसे  लेना  इन्होने  शुरू  कर  दिया  था  ।  लोगों
 ने  सरकार  से  कहा  कि  उनसे  हमारी  रक्षा  की
 जाय,  य  जम्हूरियत  वे  दुश्मन  है  और  जब
 तक  हमारी  रक्षा  की  व्यवस्था  नही  की  जायगी,
 तब  तक  हम  दबाने  नहीं  खोल  सकत  है  ।
 अपनी  रक्षा  करने  के  लिये  उन्होंने  अपे  खास
 दमी  रखे  ताकि  जम्हर्यित  के  दुश्मनों
 से  वे  उनकी  ला  कर  सकें  |  अ्रपने
 अपने  प्रचार  तथा  ओपन  लैक्चरों  में,  भ्र पनी
 बातचीत  में  करे  किसी  को  बताते  नहीं  है  ।
 जो  हमारे  जाने  माने  मूल्य  है,  जा  हमारा
 सभ्यता  है  जो  सस़्ती  है  कसि  को  इन्होंने
 छोडा  नहीं  है  ।  महिला  एम०  एल०  ए०  तक
 को  इन्होने  अपमान  क्या  है,  उन  तक  को  नही
 छोडा  है,  तीन  चार  सो  स  ऊपर  हिसा  की
 वारदाते  इस  तरह  को  बिहार  में  इन्होने  की
 है  1

 आखिर  फासिज़्म  क्या  होता  है  ?
 फाशिज्म  लोगा  के  खिलाफ  नफरत  पैदा  करता
 है श्रौर  नफरत  पर  पलता  है  ।  यहा  कैरेक्टर
 एमेसिनेशन  की  बहुत  चर्चा  हुई  है।  मैं  हाल  ही
 के  उस  बयान  का  जिक्र  करना  चाहती  हू,  जो
 लोकनायक  ने,  जिसके  पीछे  ये  मन  चल  रहे  है
 26  फरवरी,  को  दिया  q  उन्होंने  कहा  कि
 इंदिरा  जी  अपन  जिसमें  कोई  बस  गिरा
 देगी,  और  उस  बहाने  में  वह

 जम्हूरियत  को
 खत्म  करना  चाहती  हैं

 7  है  फासिज़्म  के
 तरीके”  हैं
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 [श्रीमती  सुभद्र,  जोश  |
 26  जनवरी  के  मदर लंड  ने  लिखा  है,

 जिसके  बारे  मे  कुछ  दिन  पहले  श्री  वाजपेयी
 ने  कह  दिया  है  कि  जिसके  से  उसका  कोई

 ताल्लुक  नहीं  है-कई  साल  पहले  उन्होंने  यह
 भी  कह  दिया  था  कि  आर्गनाइजर  से  भी  उन
 का  कोई  ताल्लुक  नहीं  है--कि  एक  एस्ट्रो-
 लोजर,  ज्योतिषा,  ने,  जो  अपना  नाम  नही
 बताना  चाहता  है,  देश  के  बारे  में,  और  प्राइम
 मिनिस्टर  के  बारे  में  बहुत  कुछ  कहा  है,  आर
 उसमे  यह  भी  कहा  है  कि  एक  बड़े  भारी  बीज
 आई  ०पी०  क्री  डेथ  हो  जायेगी  |  शर्म  की  बात

 यह  है  कि  उसमे  यह  भी  कहा  गया  क्रि  प्राइम
 मिनिस्टर  की  द्र  बड़े  मिस्टीरियस  तरीके
 मे  होगी ।

 ये  लोग  इस  तरह  नफ़रत  का  वातावरण
 पैदा  करते  है,  जिसके  शिकार  गारी  जी  गये,
 जिसके  शिकार  श्री  एल०  एन०  मिश्र  गये  ।
 फाशिज्म  ये  लोग  ला  रहे  है,  या  सरकार  ला
 रहो  है,  इसका  निर्भर  हमको  करना  है  ।

 गांधीजी  और  पंडित  जी  की  दी  हई

 ट्रेनिंग  और  श्रीमती  इंदिरा  गाधी  की
 शान्विष्रियता  चाहने  वाली  अ।र  शान्ति  चीन
 वाल,  उनकी  पत्ती  का  नतीजा  यह  है  कि
 लोग  खडे  हो  क्र  कह  रहे  हैं  कि
 देश  में  यह  आजादी  नही  है,  वह  ग्रा जादी  नही
 है।  मैं  कहना  चाहती  हू  कि  इन  लोगो  को  आग
 लगाने  की  आजादी  है,  लोगो  का  अपमान
 करने  की  आजादी  है,  और  कौन  सी
 ग्राजादी  इन  लोगों  को  चाहिये  ?  अगर  ये
 लोग  झ्राजादी  को  लेकर  हमारे  देश  में  जम्मू-
 रियाज़  को  काल  करना  चाहते  है  तो  मै  कहती  कि
 इन  ताकतों  से  हमको  होशियार  रहना  चाहिये  1
 इसीलिये  मैंने  श्री  किया  है,  कि  इन  ताकतों
 पर  पाबन्दी  लगानी  चाहिए,  इनके  कामों
 को  रोकने  की  कोशिश  करनी  चाहिए  ।

 कहा  गया  है  कि  गया  में  फायरिंग  होने
 के  बाद  यह  आन्दोलन  चलाया  गया  ।  और
 मैम्बर्ज  ने  भी  कहा  है  कि  i948  मे  श्री  जय

 प्रकाश  नारायण  इस  सदन  के  बाहर  प्रदर्शन
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 करने  के  लिये  आये  और  हम  लोगी  ने  उसको
 मानो  किया ।  उन्होंने  कहा  कि  ग्रा धी जी  को
 हत्या  करने  वाली,  उनकी  हत्या  के  लिये  रेस-
 पोसवाल,  जनित-कार  एस०  एस०  पर
 पाबन्दी  लगानी  चाहिए  ।  उन्होंने  यह  भी
 कह  दिया  कि  सरदार  पटेल  के  भो  इस्तीफा
 देना  चाहिये,  क्योकि  उनका  कहना  था  कि
 सरदार  पटेल  काफी  सकती  नहीं  करते  थे।

 L968  में  श्री  जयप्रकाण  नारायण  ने
 कहा  कि  जब  तक  कार  एस०  एस०  जनता
 के  साथ  रहता  है,  तब  सक  जनता  एक
 डेमोक्रेटिक  जमात  नही  हो  सकता  है  1  उन्होंने
 कहा  कि  काग्रेस  डेमोक्रेटिक  है  7  जिस  समय
 सिलीकेट  के  लोग  काग्रेस  से  बाहर  चले  गये,
 तब  श्री  जहर  प्रकाश  नारायण  को  काग्रेस  गलत
 दिखाई  देने  लगी  |  अरब  तो  उन्होंने  शरार
 एस०  एस०  को  यह  सर्टिफिकेट  दे  दिया  है  कि
 बह  एक  सोशल  सर्विस  आ्रागेताइजेशन  है  शोर
 उम  पर  पाबन्दी  नहीं  लगनी  चाहिए  |

 सभापति  महोदय,  मने  थाना  समय  और
 दिया  जाये,  क्योकि  मैने  एक  बहुत  आवश्यक
 एमेडमेट  मूव  किया  हे,  जिस  को  स्वीकार  करने
 के  लिये  मैं  सदन  से  निवेदन  कर  रही  हू  ।

 मैं  सदन  का  ध्यान  इस  बात  की  तरफ
 खास  तौर  से  दिलाना  चाहती  हू  कि  आजादी
 के  बाद  जम्हूरियत  और  अजाद  देश  को  बनाने
 में  मदद  करना  श्री  जब  प्रमाण  नारायण  ने
 स्वीकार  नहीं  किया  ।  लेकिन  काग्रेस  फार
 कल्चरल  फ्रीडम  का  वाइस  प्रेजिडेंट  बनना

 उन्होने  सहर्ष  स्वीकार  कर  लिया,  और  वह
 बन  भी  गये  ।  जब  यह  मालूम  हुआ  कि  काग्रेस
 फार  कल्चरल  फ्रीडम  सी०  कराईए  की  फ्रट

 आर्गनाइजेशन  है,  कौर  बात  खुल  गई,  तो  उन्होने
 कहा  कि  मुझे  तो  आज  तक  यह  मालूम  नही
 था  कि  यह  संस्था  कहा  से  फिनास  होती  है  t
 उस  वक्त  श्री  जब  प्रकाश  नारायण  की  उम्र  50
 साल  की  थीं,  और  राज  75  साल  की  है  ।
 भ्रमर  इतने  साल  सके  क्रिया  झ्ार्गताईजेशन
 के  वाइस  प्रेजिडेंट  रहने  के  बाद  भी  उनको
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 इस  बात  का  पता  नहीं  जगा,  तो  क्या  उनको
 इतना  जिम्मेदार  समझा  ot  सकता  है  ।  कि
 हिन्दुस्तान  शो  जनता  उनके  पीछे  चले  ?

 द्  गावी  पीस  फ  उद्देश्य  कार  इस्टेट-
 खुर  आरा  +  गा वियत  सीड्  केसाथ  भी  बचत
 है  उन् हान  तरुण  शान्त  सेगा  बनाई  और
 उनपर  पोस  कार  के जी  आये  |  जय  पर  दीद
 से  इत  tr  areas  fel  कि  कीव  कोर
 में  मी  ज्यादा  है  ता  श्री  जय प्र  एश
 नाराज  ये  कहा  कि  क्या  यह  दिखता  मरा  कास
 है  1  cared  कीन  करता  हे  यह  सरकार  का
 काम  7  वह  इसका  रातें  यह  में 1  शाम  नहीं
 हैं  1

 बाल  इंडियन  आगणन  मे  अ्रमरीका  वा
 फोन  हर  बता  त्  में  था  गु नारको कॉ  बनाना
 आर  जजिस्तान  का  हथियार  तना  यह  सब
 कार्ट  के  डान्सइम  नहीं  है।  यह  एक  गहरी
 साजिश  2  जिससे  हम  को  बचता  चाहिए,
 जाग  मे  रार काए  का  तब  जह  खाप  तौर  पर
 इस  तरक  f  वाला  चाहती  हू  ।

 L9h6  मैकू  साहिरा  आर  नैस्-साधुता
 का  जब  प्रा जिया मंट  पर  आया  था--  भाल
 जाकर  विगत  न  कर  और  न  जान  क्या  क्या
 लकर ।  पानलनजियामट  स्ट्रीट  पर  जगह  जगह
 नान  आग  लगा  दो  और  हमले  कि  ।
 fast  €  ala  का  अपने  आप  का  साधू
 कहने  यान  शा जनतिक  नता  एक  जूस  ल
 कर  आय  स्र्भी  यहा  एक  पोस्टर  की  चर्चा

 हुई  हे  जिन  में  ब्राइट  लीडर  और  ब्राइड
 फ्यूचर  की  बात  कडी  गई  थी  ।  6  तारीख
 को  हडताल  करने  का  नारा  लगाया  गया  ।  उस
 दिन  दिल्लो  में  सदर  बाज़ार  म॑  एक  दुकान-
 दार  का  चार  मारा  गया  ब्रोकर  चादनी  चौक  मे

 ज़ुबाने  लूटी  गई

 उस  दिन  दिल्ली  क्री  जनता  ने  देखा  कि

 जलूस  मे  कितने  लोग  थे,  और  इन  के  रख-
 बारो  ने  उन  फो  कितने  गीता  बढ़ा  कर  बताया
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 fas  tr  की  जनता  को  यह  भी  पता  चल  गया  कि
 ये  चार  मारने  वाले  लोग,  दुकाने  लूटने  वाले
 फाशिष्ट  है  या  यह  सरकार  फासिस्ट
 कण्ड  शान  कऋ एट  कर  रबी  है  ।

 मैं  अदब  से  दर्ज  क  रना  चाहती  हू  कि  राज
 हम  देवता  है  कि  श्री  जयत्रक्राश  ना  7
 लागा  को  ले  कर  चलते  है,  लॉग  झाग  लगाते
 हैं,  एम०  एल०  एज०  क्रो  मारते  है,  दुकानों
 को  लूट  है,  आर  यह  सरकार  और  सरकार
 को  पुलिस  श्री  जयप्रकाश  नारायण  की  हिफाजत
 करती  है।  यह  जम्हूरियत  है।  नया  दुनिया
 म  कही  ऐंचा  देवा  गया  है  कि  नता  को  ब्रूनी
 रक्षा  के  लिए  पुलिस  का  प्रोटेक्शन  चाहिए
 शरीर  उप  के  पीछे  जो  जनता  है,  उत  पर  लाठी
 शरार  गाली  चल  ?  लॉक्नायक  हो  या  कोई
 हा,  ऐसे  नता  का  शर्म  आनी  चाहिए  |

 मैं  आज  भी  वात  करती  हु  कि  जिस  पुलिस
 का  श्री  जयप्रकाश  नारायण  कह  रह  है  कि

 तुम  अपनो  अ्रात्मा  की  आवाज  खुन।  जिस
 दिन  उस  पुलिस  ने  अपनी  आत्मा  की  झ्रावाज़
 सन  तो  आर  यह  देव  लिया  कि  हिन्दुस्तान
 की  जनता  के  अधिकारों  पर  डाला  पड  रहा  है,
 ता  पुलिस  सरकार  के  कहन  के  वावजूद  श्री
 जयप्रकाश  ना सयण  को  रक्षा  नही  करेगी,  और
 श्री  जयप्रकाश  नारायण  और  उन  लांगो  से

 भुगतेगी  जा  जनता  के  अधिकारी  पर  डाका
 मारने  के  निए  आन्दोलन  कर  रहे  है।

 गयी  जगन्नाथ  राव  जोशी  (शाजापुर  )
 सभापति  महोदय  मिश्रा  जी  ने  जो  प्रस्ताव
 सदन  के  सामन  रखा  है  वह  बडा  महत्वपूर्ण
 है।  परन्तु  जिस  गहराई  से  उस  प<  विचार
 होना  चाहिए  था  मुझे  लगता  है  कि  हमारे
 काग्रेसी  मित्र  उतनी  गहराई  से  उस  के  इन्दर
 जा  नही  रहे  है।  जब  उस  के  स्वयं  भुक्तभोगी
 मारिया  यहा  नही  है।  धीरे  धीरे  पता  नही  किस
 किस  के  नम्बर  लगेगे  ।  आज  जब  फासिज्म
 पर  चर्चा  होती  है  तो  कोई  आरएसएस  का
 नाम  लेता  है.  कोई  जन सच  का  नाम  जैसा  है  ६
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 (aft  चाय  राज  जोशी)

 कोई  कौर  साधु  सतो  का  नाम  लेता  हैँ
 सवाल  यह  है  कि  जो  ताकत  यहाँ  पर  खड़ी  है
 खड़ी  होगी,  उस  की  प्रवृत्ति  के  बारे  मे  हमेशा
 सोचना  पडेगा।  मिश्रा  जी  ने  यही  कहा  कि
 पिछले  कछ  सालो  से  धौरे-धीरे  ये  जो  अधिन
 कार  हैं  ये  केन्द्रीकृत  होते  जा  i  हैं  -  यह
 प्रजाति  के  लिए  पोषक  है  या  प्रगति  के  लिए
 बाधक  है  इस  को  सोचना  पडेगा  ।  दूसरा
 कुछ  नही  ।  जैसे  इन्होने  भी  कहा  कैपिटल
 मोनोपली,  मोनोपली  है  ।  प्रजाति  के  लिए
 यह  बिल्कुल  भ्रावश्यक  है  कि  उसमे  भ्रम-व्यवस्था
 भी  विकेन्द्रित  हो और  उस  मे  राज-शक्ति  भी
 विकेन्द्रित  हो  किसी  के  भी  केन्द्रित  होने
 से  नुकसान  होता  है  i  डिसेट्रलाइजेशन
 आफ  बोझ  दि  पावस  होना  चाहिए।  किन्तु
 अप  के  राज  में  तो  यह  मोनोपली  बढ़ती  ही
 जा  रही  है।  यह  आप  के  हाथ  में  है।  धीरे
 धीरे  ये  जो  श्राप  के  दोस्त  है  ये  बार  बार  कहते
 जा  रहे  है  कि  बढ  रही  बढ़  रही  है  ।  तो
 अन्दर  और  बाहर  से  ये  कर  क्या  रहे  हैं

 श्री  रामावतार  शास्त्री:  ह  को
 तोड  रहे  है  ।

 श्री  जगत  साठे  श्राप  तो  हमेशा
 भध्यवर्ती  सत्ता  मजबूत  हो,  इस  के  पक्ष  मे  है  1

 श्री  जगन्नाथ  राव  जमा।  मध्यवर्ती
 सस  मजबूत  हो  इस  का  मतलब  यह  नही  है  कि
 हर  चीज  अपने  हाथ  मे  रखे  ।  इसे  मिस-
 अण्ड रस् टेड  मत  कीजिए  |  इस  का  मतलब
 यह  नहीं  है  I  'यहा  मध्यवर्ती'  सत्ता  मज-

 बूत  नही  हो  रही  है।  यहा  एक  व्यक्ति
 के  हाथ  मे  ताकत  केन्द्रित  होती  जा  रही  है।
 मध्यवर्ती  सत्ता  मजबूत  होती  तो  मैं  बात
 समझता  ny  फिर  अखबारो  मै  यह  नही
 झाला

 It  was  extracted  from  Jagjivan  Ram
 wnd  Chavan.
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 मतलब  यह,  निकलता  है  कि  कई
 केबिनेट  रिस्पांसिबिलिटी  नहीं  हैं  1

 आधार)  शब  आप  सुनिए,  मै  बता
 रहा  हू  क्योकि  यह  डेजर  जो  है  यह  सब  के  लिए
 है।  अरब  कम्युनिस्टों  की  राय  प्राप  डेमोक्रेसी
 के  लिए  लेते  हैं,  मैं  एक  ही  बात  पछता
 ल्लाह  हु  कि  जिस  रूस  के  सारे  हामी  हैं,

 People’s  democracy  1s  there  in  Russia
 for  the  last  40—45  years  =  कभी  उन्होंने

 ड्मोक्रेटिक  देती-शस  .  रूस  को  कोट
 कें।+  कभी  चीन  की  कोट  को,  करो

 यूगोस्लाविया  की  कोट  की  किसी
 ने?  सब  कहते  हैं  कि  डेमोक्रेसी  है,
 डेमोक्रेसी  है,  लेकिन  कभी  रामावतार  शास्त्री
 ने  यह  नहीं  कहा  कि  डेमोक्रेटिक  रूस  में  यह
 होता  है,  यानी  डेमोक्रेटिक ली  यह  होता
 है  ।  वहा  लोग  बदले  भी  जाते  है,  ब्रेश्ननेव
 जाते  है,  खुश्चेव  जाते  हैं  या  द्रोह  भी  जाते

 है,  ते  बह  डेमोक्रेटिक  मेथड  है  ?  बह  यह
 कहते  तो  मै  मान  लेता  कि  डेमोक्रेटिक  परम्परा
 है  रूप  की,  मैं  मान  लेता  यह  डेमोक्रेटिक
 परम्परा  है  यूगोस्लाविया  की  7  किन्तु  हमेशा
 कोट  करते  है  इंग्लैंड  को,  अमेरिका  को,  हमेशा
 फ्री  डेमोक्रेसी  जहा  है  वहा  की  बात  कोट
 करते  हैं  1

 तो  सत्ता  केन्द्रीकृत  होना  यह  प्रजाति  के

 लिए,  लोक  त्श्त्र  के  लिए  पोषक  नहीं  है  ।
 नेहरू  जी  भी  प्रधान  पत्नी  थे  ।  किन्तु
 नेहरू  जी  के  हाथ  में  इतनी  ताकत  नही  थी  ।
 आज  सब  के  पख  छड़  गए  ।  यानी  कोई  गृह
 मंत्री  भी  हो  तो  सी०  बी०  झाई०  उस  के  पास

 नहीं  है।  कोई  वित्त  मंत्री  भी  हो  तो  एयरफोर्स -
 मेट  डायरेक्टोरेट  उस  के  हाथ  में  नहीं  है  ।
 कोई  एजुकेशन  मिनिस्टर  भी  ही  तो  ऐटामिक
 विभाग  उस  के  हाथ  मे  नहीं  है  ।  कोई
 विदेश  मंत्री  भी  हो  14  लाइसेस  देने  की  एधा...
 टी  उस  के  पास  नही  है।  यह  धीरे  धी



 B09  0  Growth,  of  PHALGUNA  ‘23,  996  ASAKA)  —  Fascism  (Rest,  )  370 जो...  सत्ता  केन्द्रित  होतो  है  एक  व्यक्ति  के  है।  हू  इज  रसे सिने टिंग  कैरेक्टर  ?  हम? हाथ  सें.  श्रन्तलोगत्वा  इस  क़ा  लाभ  प्रजातंत्र  के
 हक

 नहीं  t
 कि  आप  को  मार  रहे  हैं  और  प्राय

 बलिए  नहीं  होता  ।  का समझ
 में  नहीं  झा  रहा  है।  यानी  श्राप

 ४  नहीं  ह
 के  इतने  एलेक्टेड  लोगों  में  एक  भी  उन  को
 ईमानदार  दिखा  नहीं  ee  (व्यवधान), मैं  सब  को  जवाब  दूंगा  ।  भगवान  ने  मुझे झ्र भी  का  उदाहरण  देता  हुँ  ।  प्रजा-  आवाज़  भी  बुलन्द  दी  है  कौर  उम्र  भी  लम्बी तंत्र  में  परिवर्तन  68  होना  चाहिए?  है।  सुभद्रा  जोशी

 जी  कौर  एस  ऐस  के
 नायक  गए,  चला  जाए  -  हमें  दोनों  में  से  पा

 जब
 से

 बोलती  हैं  मैं
 भी  हूं

 कौर  मैं
 किसी  से  कुछ  नहीं  कहना  है  1  ये  दोनों  आप  नहीं  पहुच

 गया  हू।  मैं  दिल्ली  में  राज  से
 के  लोग  हैं,  किस  को  लाएं  किस  को  न  नही  हूँ

 (  व्यवधान  )
 People  have  elected  me  twice,  not Once,  You  can  not  fool  all  People  for
 all  times.  (  आसमान  )

 श्राप  बोलिए  हम  चिन्ता  नहीं  करते  1

 लाएं,  यह  ग्रुप  का  काम  है
 But  the  way  in  which  one  is  replaced
 dy  the  other  यह  क्या  प्रजातंत्र

 PA  EY  + का  ढंग  है।  परिवर्तित  कर्ता  After  all  we  are  going  to  meet चाहते  हो,  परिवर्तन  करो  ।  लेकिन  इस  you  on  the  streets  (  व्यवधान) परिवर्तन  को  मांग  किस  ने  की  थी  ?  यह
 प्रीति  रि

 क्योंकि सपल है--  बिलकुल  इसलिए  मैं  बता  रहा  हाय
 प्राचीन  उन  की  जो  ताकत  है  वह  यह  है  । The  Leader  of  the  House  must  be

 elected  by  the  representatives  of  the  यह्  नहीं  है  यह  डेमोक्रेटिक  ताकत  तो
 है People  clected.  उन  पर  छोड़  दीजिए,  ही  नहीं  ।  जिम  समय  उन्होंने  हम  को

 बात  'समझ  से  श्री  जायगी  बह
 दबाया  था

 हमारे
 घरों  को  आग  लगाई

 इम्पोजीणन  फ्राम  एवम,  जो  चालू  है,
 थी  हमारे  पांव  तोड़ने  की

 आल  के  “
 !

 यह  ऐंटी  डेमोक्रेटिक  है  और  इस  में  कोई  हम  भुक्तभोगी  है।  यह  कोई  डेमोक्रेट-
 टिकेगा  नहीं।  oe  (ब्यवघान) . , ,

 कली  नही  हुआ  था।  गली  वालों  को  उठाया
 मिश्रा  जी  ने  जो  कहा  क्रि  जता  का  था।  भुक्तभोगी  है।

 कि  खान हो  वह  क्यों  कहा  ?  क्योंकि  यह  पूरा  विश्वास  है
 लिक  देश  कक

 जो
 He  does  not  gelong  to  the  Congress  मिट्टी  है  इम  की

 मिट्टी
 में  लोकतंत्र  भरा

 Party;  none  of  his  team  belongs  to  है  यहा  डिक्टेटरशिफ  जाएगी  नहीं  यहां ‘Congress  party.  ag  तो.  इतना  ही  डिक्टेटरशिप  रहेगी  नही  ।  (व्यवधान)... नहीं  कहते  बह  तो  यहां  तक  कहते  शब  यह  शास्त्री  जी  क्यों  बोलते  हैं  मरी हैं  कि  मुझको  कुछ  ईमानदार  लोगों  को  समझ  मे  नहीं  जाताहै।  राज  ही  के  हिन्दु- ले  कर  काम  करना  है।  इसका  मतलब  यह  स्तान  टाइम्स  के  फ्रंट  पेज  पर  आया  है  कि  दो निकला  कि  एलेक्टेड  मेम्बर  जितने  कांग्रेस  स्पाई  करने  वाले  रूस  के  थे  (  ध्ववयपाल'  Jie के  हैं  उस  में  एक  भी  ईमानदार  प्राप्ति  नहीं  श्राप  की  सरकार  ने  उन  को  सजा  दी  ।  हम
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 [at  जगन्न।थ  रात  जोश।]

 ने  नही  सजा  दो।  यानी  रूस  के  लिए

 कुछ  इस् फार्म शन  भेजना  यह  श्राप  हिसाब
 सेही  गलत  है।  जब  यह  रामावतार  शास्त्री
 पता  नहीं  क्या  क्या  इन्कामशन  भेजते  होगे
 भगवान  जाने  ।  हम  तो  जानते  नहीं  है

 हम  को  तो  लगता  था  कि  रूस  श्राप  का  मिज
 है.  उस  को  कुछ  बताना  यह  तो  बरच्छा  है  ।
 राज  यह  पता  चला  कि  कोई  भी  चाज  रूस  को
 बताना  यह  अपराध  होता  है  जौर  उस  के  लिए
 जाच  होती  है  ।

 कहने  का  मतलब  यह  है  कि  आधिक  ताकत
 का  जैसे  केन्द्रीकरण  होता  जा  रहा  है  वैसे  ही
 राजनैतिक  शक्ति  का  भी  केन्द्रीकरण  होता
 जा  रहा  है।  यह  पहले  नही  था  ।  एक
 व्यक्ति  के  अन्दर  केन्द्रीकरण  होता  चला  जा

 रहा  है।  शप् राज  चित्रण  जी  बताते  है  कि
 नायक  जी  जाने  दीजिए  अब  जो  हो  गया  वह
 हो  गया  हमारे  हाथ  मे  कुछ  नही  है  =  यहा
 तक  कि  टिकट  बाटने  से  लेकर  मुख्य  स्त्री  कौन
 बने  यह  एक  व्यक्ति  तय  करे  तो  अन्ततोगत्वा
 यह  लोकतंत्र  के  लिए  बरच्छा  नही  है  7  कुछ

 सिस्टम  वाल्व  करना  चाहिए।  फिर  चाहे
 कोई  भी  जाए।  यानी  कल  जा  कर  कितनी
 भी  फासिस्ट  प्रवृत्ति  का  आ्रादमी  भी  आए

 किन्तु  यदि  सिस्टम  शौर  परम्परा  बडी  मज-

 बत  हो  तो  उस  को  उसी  फ्रेम  वर्क  के  भ्रन्दर
 काम  करना  पड़ेगा  ।  इसलिए  हमेशा  हम
 कहते  है  कि  परम्परा  को  मजबूत  रखो  |
 परम्परा  को  तोड़ो  मत।  कभी  कभी  हम  यहा
 कहते  है  कि  अखबार  वाले  अच्छा  नहीं
 लिखते  है  ।  किन्तु  झगर  उन  को  दबाने  की
 कोशिश  हो  गई  तो  अखबार  वाले  खुल  कर
 लिखेंगे  नही  जनता  की  बात  खुल  कर

 ब्राह्मी  नही  खल  कर  कोई  भी  बोलेंगी

 हदी  सिर बदा  होस्  कि  हो  सस गए  उस  करो
 टेप  करो  उस  को  ले  जा  कर  सुनाया  ।  यह
 क्यों  होता  है  ?  यह  सोकन  क्यो  होता
 है?  फिर  यह  नरोरा  टाइप  किस  में  जाता

 है  ?  यह  चीज  गुप्त,  बहू  छीज  गुप्त  ।
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 यानी  जनता  का  भला  करने  के  लिए  गुप्ता
 की  कोई  जरूरत  है  ?  सुभाष  जारी  जो

 कहतो  हैं  कि  स्ट्रास  एस  एस  है  किस  ते  आज  को
 रोका  है  ?  साठे  कार  एस  रहे  में  जा  सकते
 हैं  मिथ्या  जो  जा  सकते  है।  हर  एक  कोई
 जा  सकता  है  बेठ  सकता  है
 सून  सकता  है  बोल  सकता  हैं

 It  is  an  open  book;  it  is  working  for
 the  last  so  many  years.  ग्रुप  कहते

 हैं  कि  वहू  ताकत  बढ़ती  है  बह
 ताकत  बढ़ती  है।  तो  आप  क्या  गाजर
 खाते  घूमते है  दिल्ली  में  ?  श्राप  कर  क्या

 रहे  है?  .947  से  आप  के  हाथ  में  ताकत
 है  ।  अखबार  ग्रुप  के  पास  है  रेडियो  श्राप
 के  हाथ.  में  है  ताकत  आप  के  हाथ  मे  है.
 किसी  को  भी  मिसा  में  पकड़ो,  क़त्ल  बिहारी
 वाजपेयी  को  मिसा  में  पकड़ो,  इतना  सब
 होने  के  बाद  भी  यह  रोना  रोरो  कि  वह
 बढ़े,  वह  बढ़े,  इस  का  मतलब  यह  है  कि  तम
 नालायक  हो,  चले  जाओ  यानी  47  से
 ले  कर  लगातार  27  साल  तक  हाथ  मे  अधि-
 कार  रखने  के  बाद  भी  श्राप  यह  कहे  कि  कोई
 ऐसो  भाथा  है  जो  बढ  रही  है  जिस  के  हाथ
 में  कोई  ताकत  नहीं,  किरण  फौज  नही,  कुछ
 नहीं,  वह  बढ़  रही  है,  तो  इस  का  मतलब
 स्पा  दे  '  शाप  कहते  है  वह  बढ  रहे  है,
 जथपकाणश  नारायण  के  पोछे  वह  है  फला
 के  पीछे  वह  हे  तो मतलब  पया है?  आप  कहा
 है  इसका  मतलब  यह  है  कि  जनता
 ग्रांट  की  बिलकुल  मानती  नहीं  है।  जनता
 का  आप  के  ऊर  स  विश्वास  सारा  उठ  सजा
 है  V

 इसलिए  मैं  कहता  हूं  कि  जनता  के  साथ

 रह  कर  काम  करने  का  ऐसा  सिस्टम  मजबूत
 बनाना  चाहिए  कि  जिस के  भ्रन्तगेत  न्यायालय

 की  प्रतिष्ठा  रहे,  न्यायालय  निष्पक्षता  से

 काम  करे,  अखबार  वाले  निर्भीक!  &
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 लिखें  शर  जो  विश्वास  हैं  वह  निर्भीकता
 से,  निष्पक्षता  से  बोलें,  खुद  का  विचार  प्रकट
 करें  न  कि  किसी  को  खरीदा  जाय  पैसे  का
 लालच  दे  कर  खरीदा  साथ  या  कोई  मिनिस्ट्री
 तोड़ी  जाय,  कोई  कारपोरेशन  तोडा  जाय  ।
 झगर  यह  होता  है  तो  आखिर  यह  दोनों  तरफ
 का  खेल  होता  है।  जो  आप  करते  है  वही
 मिश्रा  जी  भो  करेगे।  इससे  सिस्टम  खराब

 ही  जाता  है।  एक  बार  चुप  कर  पाए  उस  की

 रहने  लिए  उबर  ही  ।  इस  मे  पार्टी
 बदलने  की  कोई  जरूरत  नहीं  होती  ।

 कुछ  न  कुछ  सिस्टम  है,  इस  देश  की  कुछ
 पद्धति  है,  जब  तक  हम  उन  पर  मजबूत  नही
 रहेंगे,  उन  परम्परा्नरों  को  मजबूत  नहीं
 रखेगें,  राजनीतिक  शक्ति  शौर  आर्थिक
 शक्ति  को  विकेन्द्रित  रूप  मे  रखेगे,  तो कल  कोई
 भी  अधिकार  में  आये,  उन  को  सभी के  ग्रस्त
 काम  करना  पड़ेगा  ।  इम  लिए  मैं  इस
 प्रस्ताव  का  समर्थन  करता  हू  ।

 श्री मु हर्द  जमा लु रहमान  (किशनगढ़)

 मोहतरिन  चेयरमैन,  साहब  मे  इस  रेजा ल्यू जन

 का  कुछ  तरमीम ों  के  साथ  ख़ैरमक़दम  करता

 हु,  और  साथ  साथ  सृभद्रा  जी  की  जो  तरमीम

 है,  उस  को  मान  लेने  की  ताईद  करता  हु  ।

 हम  लोगो  को  ऑझ्ाजादी  हासिल  करते
 की  जो  कीमत  देती  पड़ी  है,  वह  सब  जाहिर

 है  ।  बहरहाल  ञ्राजादी  मिली,  जम्हूरियत
 आई,  लोगो  ने  इत्मीनान  की  सास  ली
 कि  शाही  हुकूमत  खत्म  हुई।  लेकिन

 में  देख  रहा  हू  कि  साबिक  शाही  हुकूमत  के

 कुछ  आवाज़,  छपे  रुस्तम,  कभी  तक  मुल्क
 में  मौजूद  है,  जो  जम्हूरियत  का  नाम-निहाद
 शरबत  परी  कर,  मस्त  हो  कर,  बदमस्त  हो
 रहे  हैं घौर  बदमस्ती  का  नतीजा  अवाम  देख

 रही  है  कि  कौम  को  कितना  नुकसान  उठाना

 पड़  रहा  है।  जम्हूरियत  शाई,  आईन
 बना,  मुल्क  में  लागू  किया  गया,  अवाम  को
 वोट  देंगे  के  हक़  दिये  गये  शौर  जनता  वोट
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 देने  के  हक़  का  आज  से  नहीं  वीडियो  सासों
 से  इस्तेमाल  करती  श्री  रही  है।  लेकिन
 अवाम  को  जो  यह  हक  दिया  गया,  हमारे
 कुछ  दोस्तो  बदमस्त  लोगों  को  यह  एक-
 शाख  नहों  भाया  कौर  वे  चाहते  है  कि  इस
 हुर्रियत  का  कत्ल  हो  जाय,  खून  हो
 जाय  1

 मोहतरिम  चेयरमन,  मैं  आप  के  ध्यान
 में  एक  बात  लाना  चाहता  हु--वे  छपे रुस्तम  जो
 एक  पुरुता--सियासतदा  है,  अपनी  ग्रसती
 शक्ल  में,  अपनी  असली  हालत  मे  शब  पूरे
 तौर  से  जाहिर  हुए  हैँ  ny  ये  लोग  अवाम
 को  कुचलने  की  हर  तरकीब  कर  राहे  और
 वह  भी  एक  साजिश  के  मातहत  जिस  से  कि
 अवाम  सही  तरीके  से  कुचला  जाय  अर  मज़े
 को  बात  ना  यह  है  कि  सारे  जमाखोर,  सारे
 काले  धन्धेयले,  सारे  हाम  ब्लैक-मार्के-
 टिप्स  एक-  जा  हो  कर  उस  नाम-निहाद
 शख्स  के  पीछे  प्रा राम  से बूम रां हूं,  उस  के

 मुफ्त-पनाह  हो  रह  हे  कौर  श्राप  देख  लीजिए
 कि  उन  की  बदोलत  जम्हूरियत  का  खून  किस
 तरह  मे  होता  जा  रहा  है।  मौजूदा
 सरकार  जो  भी  कदम  उठा  रही  है  गरीब
 अवाम  के  लिए,  उस  पर  ये  सारे  लोग  खलबली
 उठे  है  और  जाल  बिछाने  लगे  कि  कंसे

 जम्हूरियत  का  खून  किया  जाय  ।

 राज  जा  मोनोपोलोज  के  प्रकार

 मुल्क  में  चल  रहे  है,  ये  इनके  ही  इशारे  पर
 काम  करते  है,  ये  सच्ची  खबरे  नहीं  छाप  सकते
 है,  जो  बात  नहीं  होती  है  या  मामूली  होती
 है  उस  को  बहुत  बढ़ा-चढ़ा  कर  छापते  है
 अब  इन्होने  तरकीब  क्या  निकाली  है--
 कीमत  के  नाम  पर,  कमी  के  नाम  पर  होर्डिग

 नाम  पर क्रप्शन  के  नाम  पर  आन्दोलन

 शुरू  हुआ,  लेकिन  वह  प्रान्दोलन  आन्दोलन
 तक  ही  महिदूद  नही  रहा,  थे  इस  सेहोर  भागे
 बढ़ें,  ब्र वाम  के  नुमाइन्दे  जो  चुन  कर  दाये  थे
 उन  को  मॉरनेिभौर  पीटने का  काम  शुरू  हुआ  I

 इन्होंने  सम  किया  कि  उन  को  असम्बली  में
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 [oat  मुहम्मद  जमीलुरंहमान])
 न  जाने  दिया  जाय,  श्रसैम्बलो  को  तोड़ा  जाय
 भरी  .  इस  के  लिए  जगह  कौन  सी  चुकी  गई---

 गुजरात  T  मैं  मित्रा  जो  से,  जा  इत  रेज़ो-

 नमूने  के  उतर  हैं  रूठता  चाहता  हु--जरगर
 बाहर  i0  आदमी  उन  को  पकड़  लें  और
 पार्लियामेट मे  न  आने दे,  अगर  हम  लोग  ऐसा
 करे  तो  वे  फौरन  कड़े  कि  हम  लोग  फासिस्ट

 है।  लेकिन  जो  लोग  ऐग  गुजरात  मे  कर  रहे
 ये  आर  अब  बहार  म॑  रह  कर  मै  हैं,  उन
 को  मिश्रा  जी  क्या  करेगे--उन  के  लिए  किस

 नाम  का  इस्तेमाल  करेगे--मैं  मिश्रा  जी  के  ही
 मुह  से  सुनता  चाहेगा।

 मैं  अर्ज  कर  रहा  था  कि  सब  से  पहले
 यह  काम  गुजरात  में  शुरू  हुमा  और
 आप  ने  देखा  कि  वहा  अ्रवाम  के  चुने  हुए  तुम-
 नन्दो  को  फिर  कदर  मारा-पीटा  गया,  किस
 कदर  दशा  फिसाद  ढा  और  ब्राजील  वहा
 की  असेम्बली  तुड़वाई  गई  ।  आपने  यह
 भो  देखा  कि  उप  ग्रानदोलन  के  नाम  पर

 गुजरात  में  कितने  फिरकावाराना  फिसाद

 हुए--  क्या  श्राप  उन  की  तादाद  बता  सकते
 हैं  ?  मैं  बनाता  हु---9  फरहाद  हुए  जित
 में  मुउतमातों  का  जानी  और  मानी  नुकसान
 हुआ मैं  पूछता  हु  इस  मे  उन  गरीबों  का
 क्या  कसर  था  ?  सिर्फ  इतना  ही  कि  वे
 उत  का  साथ  नहीं  दे  रहेगे।  इन  बातो  से
 कीमतें  तो  गिरते  से  रहो  लेकिन  यह  जरूर

 ढपा  कि  भ्रकलियतों  के  लाग  बेकसूर  मारे  गये
 शरीर  इस  आन्दोलन  के  जरिये  क  ले  धन्त्ेवानों  ,
 जमाखोरों  की  खूब  बत  अराई ।  कांग्रेस  की
 सरकार  के  जमाने  में  मिसाल  के  तौर  पर
 चावल  2  रुपये  50  पैसे  किलो  था,  मूमफली
 का  तेल  4  स्वयं  किलो  था,  जम्हूरियत  के

 खून  के  बाद  चावल  5  शरीर  6  रुपये
 किलो,  मुग़लों  का  तेल  it  और
 12 रपये  कि  लो  मिलने  लवा-यह  जम्हूरियत

 के  खून  का  नतीजा  है।

 अब  बिहार  की  हालत  को  लीजिए---
 बह  छपे रुस्तम  इत्तिफाक  से  बिहार  के  रहने
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 वाले  हैं-  जो  कुछ  दिन  पहले  यह  कह  रहे  थे

 कि  आर०  एस०  एस०  कौर  जनसंघ  फासिस्ट

 ताकते  है-बे  इन  ताकतों  के  कब्जे  में  श्री  गये

 गौर  राज  उन्ही  के  कन्धा  पर  खड़े  हो  कर  ल

 रहे  है और  उन  से  नारे  लगवा  रहे है।  वह
 नेता  जो  प्र पने  श्राप  को  बहुत  ही  भ्र मनपसन्द

 कहा  करता  था,  आज  मुकम्मिल  तौर  पर

 इस  फासिस्ट  ताकतों  के  कब्जे  मे  ञ्  गया  है
 और  बाप  को  याद  होगा  कि  जो  लोग

 बैक  नेशनलाइजेशन  के  खिलाफ  थे  जो  भी  प्री

 पर्स  के  खिलाफ  थे  जो  दण्ड  सालिग  के  खिलाफ

 थे--बे  सारे  लोग  आज  एक-जा  हो  कर  उपजी

 स्वर  मे  बोल  रहे  हैं  जिस  स्वर  में  ये  लोग  पहले
 बोलते  थे  ।  इन  के  बहुत  से  साथी  जो  पहले

 इण्डियनइशिजेशन  की  बात  करते  थे  और

 ग्राम  भी  वहीं  ग्रा वाज़  लसा  रहे  है--

 मिश्रा  जी  मैं  आप  से  कहे  देता  हु-यह  आवाज

 वे  लोग  लगा  रहे  है  जो  खद  दूसरे  मुल्क
 को  छोड  कर  मेरे  मुल्क  में  पनाह गज़ी  है।

 आज  इन  का  काम  क्या  है?  आग  लगाना,

 छुरा  दिखलाना,  लाइने  तोडना,  गाडी  बन्द

 करना।  पटना  के  लडको  ने  क्या  किया--

 प्राइवेट  कार  बानो  को  राक  कर  जरा  दिखा

 कर  कहा  कि  पाच  रूपया  दो  उसने  कहा  कि

 नहीं  है  तो  i0  पया  दो  20  रुपया  दो,

 यूसुफ  विल्कीस  के  सामने  गाधी  मैदान  के  सामने

 एलफ़िंस्टन  सिनेमा  के  सामने  क्या  हुमा,
 आन्दोलन  के  वक्त  इसी  तरह  से  रुपया  असल
 किया  गया  ।

 मैं  प्रज्  कर  रहा  था  कि  उस  आन्दोलन  के

 वक्त  इस  तरह  के  काम  किये  गये,  पोस्ट

 झाफिस  लूटे  गये,  गर्ज  कि  जितने  फासिस्ट
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 काम  हो  सकते  थे  वे  सब  किये  गये  ।  उन
 के  लोग  बोलने  की  आज़ादी  ताकत  के  नास
 पर  फोन  रहे  थे  करे  चाहते  थे  कि  उन  को

 (भ्र वाम  के  चुने  हुए  नुमाइन्दे )  बोलने  न  दिया
 जाय,  उत  को  असेम्बली  में  ने  ज.ने  दिया  जय  t

 नगर  कोई  नम्बर  अपनों  कॉसस्टीसू एनसी  मैं

 जाकर  बोलना,  चली  लोगों  को  सही  हालत  से

 आगाह  करता  चाहे  तो  वहां  उस  को  बोलने  न
 दिया  हूँ  जय-तरह  फासिज़्म  नही  तो  कया  है?

 सिर्फ  इतना  ही  नहीं--भाप  अखबारों  में
 देख  चुके  हे  बिहार  के  प्रान्दोलन  के  वक्त  वहां
 की  सरकार  के  बंजारों  के  पुतलों  को  गधों  पर
 निकाला  गया  !  लेकिन  वहां  का  चीफ  मिनिस्टर
 बदकिस्मती  से  एक  गरीब  मुसलमान  है
 उस  के  पुतले  को  सुभ झर पर  चढ़ा  कर  निकाला
 गया  ।  यह  इत  लोगों  का  तरीका  श्र
 रवैया  है

 थ्री  इ्यासनसन्दन  मिन :  बिलकुल  गलत  ।

 श्री  समर  गुह  यह  बडी  गन्दी  बात
 इन्होने  कही  है  बिलकुल  झूठ  है।

 श्री  मुहम्मद  जम  लूंगा  :  दादा
 मैं  कोई  बात  गलत  नहीं  कहूंगा  |

 श्री  समय  गुह  अप  को  ऐसा  नहीं

 कहना  चाहिए  था।

 श्री  म्हम्मद  झन  लुसंहमान  इन
 फिश्कापरस्तो  का  जमघट  देखिये!  जम्मू-
 नियत  का  खन  देखिए  काले  धन्धे  बालो  की  इन
 लानतों  को  द॑  दिए-  ये  सारे  लोग  एक-जा
 जमा  हो  कर  क्या  कर  रहे  है--यह  इस  वात  का

 नमूना  है।  दूसरी  तरफ़  हम  को  कहते  हे

 कि  हम  जम्हूरियत  का  खून  कर  रहे  हैं  जम्मू-
 नियत  का  गला  चोट  रहे  है" 197  के  बाद

 हम  लोगों  ने  कुछ  कबम मास  ब्रडगये  थे
 गरीबों  के  लिए  कुछ काम  करें  7  लकिन
 श्राप  ने  देखा  कि  के  त।-कैसी  बातें  बीच  थे  धाइ
 लेकिन  इनसे  ६...  मेस्सी  थे  कहीं  कोई  सपोर्ट  नहीं
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 मिली  प्राय  को  हद  हो गा-न  बिना  र

 के  रांची  मूंदेगा  'फिसाद  हुजरा  ।  मैं  भी  वहां
 गया  था,  सुभद्रा  जी  भी  वहां  गई  थी  आप
 देखिए-किन  लोगो  ने  किया  था--ये

 वही  लोग  थे  जो  आज  के  शभ्रान्दोलन  में  भी
 शरीक  है  मैं  यही  कहना  चाहता  हुँ--

 इशारा  तो  कही  कौर  का  है  1

 नाटक  भारत  मे  हो  रहा  है
 डोरी  की  पकड  कही  और  हैं
 जडोरी  यां  खीची  जहा  रहो  है।

 मैं  बजे  कर  रहा  था  कि  यह  कैसा
 मजाक  है,  देश  के  अवाम  के  साथ  ।  अब  यह
 मजाक  जनता  पसन्द  मही  करेगी।  यह  केसी

 जम्दूर्यित  है  कि  पुलिस  और  आर्मी  को  कहो  कि
 कहता  न  मानों  ?  तो  बया  हो  ?  जो

 तुम  कहो  वही  हो  बढ़ी  ग्राईन  हो  जिस  को

 तुम  बना धो?  ?  जो  जनता  कहे  बह  कोई  बात
 नह!  हाल

 i8.00  ls.

 ta  वाले  इत  के  साथ  हैं  शौर  मोनोपली
 हाउसज  का  कब्जे  उन  पर  है  ही  ।  मेल  कहना
 है  कि  इन  का  भी  रोल  अच्छा  नही  है।  अगर
 छोटी  सी  बात  होती  है  तो  उस  को  टीप  पेज
 पर  लिखते  हैं।  यह  यलो  जर्नलिज्म  हैं  ॥
 उन  को.  जनता  का  साथ  देना  चाहिए,  शरीर

 जनता  की  जो  भावनायें  है  उन  को  सामने
 रखना  होगा  1

 जमाने  की  भिसालईमश्रा  जी  दे  र  हे  थे  ;
 अभी  कहा  इन्होंने  पाकिस्तान  छोटा  सा  मुल्क

 है  ।  हमारी  56  करोड़  शाहाबादी  है।  वह  कभी
 हमला  नहीं  कर  सकता  है।  क्या  मजाक  करते
 है-।  आप  सच्चाई  केरल  को  कैसे  मोड़
 देते  है  ।  जयंती  छोटा  सा  था  लेकिन
 उसने  सारे  यूरप  की  तबाह  कर  दिया  था  ।
 इटली  छोटा  सा  मुल्क  था  लेकिन  लस  ने
 सारे  बाथ  अफरीका  को  रन  गोवा,  कर
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 (ot  मुहम्मद  जमील  रहमान]
 दिया।  &&  ही  लोगो  के  गलत  नारो  को  गोल-
 बिल्स  के  शुभ  की  तरह  फैला  कर
 फासिज़्म  जागे  बढ़ता  है।  हम  इस  हाउस
 थे खडे  हैल्प  को  भी  एक  बुनियाद  है
 एक  लाईन  है  जिस  की  बुनियाद  पर  जम्हूरियत
 का  है।  जहा  लोगो  का  अपना  हक  इस्तेमाल
 करने  का  मौका  है  अपनी  बाते  कहने  का

 पूरा  मोका  है,  पैरों  अजादी  है  1  श्राप
 भा  अपना  मैरे  कै  प्रो जता  के  सामन  रखेगे
 अगर  जनता  श्राप  को  पसन्द  करेगी  तो  बाप  को

 चुनेगी  और  जरगर  हम  पसन्द  करेगी  तो  हम
 को  चुनेगी  7  इसलिए  मिश्रा  जी  आप
 फासिज़्म  के  रास्ते  का  अभियान  न  करे
 हम  ल।गो  ने  देश  को  आज़ादी  के  लिए  बड़ी

 कुरवा तिया  दो  है  इसका  आप  ख्याल  करे  1
 बस  गड़ी  मेरी  गुजारिश  है
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